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Pradesh. Due to this the price in
the open market is also going up
like anything. The price of rice in
the open market has shot up to Rs.
490 to Rs. 5 per kg. from Rs. 2.30
per k.g. in November last year.

Everybody knows that Xerala is
chronically  deficit to the extent of
about 60 per cent of its requirements
in rice, which is the basic staple
food for the Keralites,

Sir, Kerala is the only State in the
country where the entire State is
covered with the statutory rationing
system. The monthly requirement
for the State is about 2 lakh tonnes
per month, When the single State
food zonal system wag 1ntroduced,
there wag a firm commitment ifrom
the Union Government that the
needs of the State will be fully met
from the Central pool, But Sir, un-
fortunately,  at no time hag the Gov-
ernment of India fulfilled this com-
mitment. The maximum quantity
received in any month was only
1,835,000 tonnes, that is, less than 70
per cent of the full requirements.
But suddenly in November, 1982 thke
Government of India reducedq the
monthly allocation of rice to the
State from 1.35 lakh tonnes tq 90,000
tonnes. Then the quota was slihtly
enhanced by 5000 tonnes from De.
cember, 1982, onwards. Consequent
on the restrictions imposed by sur-
plus States, the arrivals of rice in gur
State on account of private trade
have pecome negligible. The Govern-
ment of India ig totally against the
purchase of rice from other States
through Kerala State Civil Supplies
Corporation, which is fully owned by
the State Government.

In thig context, I would like to
mention about the promise given by
the Prime Minister to the people of
Kerala at the fime of the Ilast
General Elections. She asked the
voters in Kerala to vote for Cong-
ress(I)—led front pecause a Govern.
ment which is cooperative to the
Centre would be able to solve the
problems of the State. And she even
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indicated that those Governments

which are cooperative to the Centre
will get a better treatment from the
Centre. Anyhow, we have already
experienced which type of {reatment
we are getting now. We are getting
CRPF in abundance, and not rice or
money. Time Bell rings). In Kerala,
there is a Government under the
leadership of Congress (I) leader,
Sri Karunakaran, I know hig difti-
culty, He is an obedient servant of
the Central Government. I know he
is not in a position to raise any voice
against the Cenfral Government.
That is why I am raising this ques-
tion here on phehalf of the starving
people of Kerala. And I request the
Central Governmant to fulfil their
commitment and fo save the people
of Kerala from starvation deaths,

Thank you,

-

MOTION G THANKS ON THE
PRESIDENT’'S ADDRESS
(Contd.)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHIMAN): Now, we con-
tinue the discussion on the Moticn of
Thanks on the President’s Address. I
would like to inform hon, Members
that the Leader of the House, Shri
Pranap Mukherjee, will intervene at
4 pm. Now, Dr. Adiseshiah.

DR. MALCOLM S. ADISESHIAH
(Nominated). Mr, Vice-Chairman, I
started yesterday by saying thay I
will concentrate on the profile of the
economy contained in summary form
in the Presidential Address, supple-
mented by a more detailed infer-
mation for the third year of the Sixth
Five Year Plan given in the Econo-
mic Survey. So, we would bhe able
to know where we stand at the end
of three years. We passed the mid-
term of the Sixth Five Year Dlan.
Where do we stand at the end of the
three years? Tirst of all, rom the
overall point of view, the President
makes a remark that we ace able to
maintain the tempo of development,
I think that this would not apply to



e

38y
[Dr. Malcolm S. Adiseshiah]

this year if you look at this year
along because this year hag several
problems. But, if we look at the
three years, as I pointed out yester-
day, the average Gross Domestic
Product is 4.8 per cent. The Economic
Survey puts the average at 5 per
cent for the Gross National Product.
Now, the Sixth Plan set the target of
5.2 per cent of Gross Domestic Pro-
duct. So, there is a small shortfall of
0.4 geor cent with regard to our tar.
get. Now, can this be regarded,
as the President says, that we are
able to maintain the tempo of deve-
lopment? I am not sure. I am not
sure that at the end of the Sixth Plan
we would be able to break out of the
30 years trend of overall growth of
3.5 per cent, per capita growth of
1.3 per cent and per capita consump-
tion of 1.1 per cent.
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Sir, turning next to the resource
outlay, we stated that we would be
investing Rs. 97,000 and odd croreS
in public sector in the Sixth Plan and
Rs. 74,000 and odq crores in the pri-
vate sector. Now, at the cnd of the
three years, we see that in the pub-
lic gector we would have invested Rs.
55,000 and odd crores. And there
is no doubt that aniticipating what
we will do this year and next year,
we will be reaching the target of in-
vesting Rs, 97,000 and odd crores in
the public sector. My studies on what
the private sector has been able to do
on which there ig no documentation
like we have in the public sector, but
using various indicators ihat  are
made available by the Reserve Bank
and so on of gross domestic capital
formataion—all of which show that
there alsp we can see thal the private
sector is going to reach the financial
target of Rs. 74000 and odd crores.
Ang so0, when the President in his
Address draws attention +to the fact
that the Central Plan Outlay hag in-
creased by 27 per cent and the State
and Central Plan together by 21 per
gent, he is quite right. I thing, the
financial targets are going to be atta-
ined, But these targets werc esta-
blished at 1979-80 prices, And,
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therefore, if you deflate the target
that we are reaching, we will find
that in public sector, we will be
short by Rs. 18,000 crores, and in the
private sector we will he short by
Rs. 17,000 and odd crores. And my
general computation is that in 1979-
80 price terms, which ig the Sixth
Plan base, we will be financially 10
per cent short of our target and . in
physical terms we will be short by
anything from 15 to 20 per cent.

Sir, turning next to the agricultural
side, this year the agricultural situa-
tion is depressing. The Economic
Survey reports that we will probably
have a minus 3 per cent growth, a
decline of some 5 to 8 million tonnes
of foodgrains, though on the commer-
cial crop side, namely, sugar, cotton,
jute, cotton and so on, there will not
be such a greai cut back. Bu! the
result of this decline ip agricutural
production would mean that in my
opinion we will not be able to reach
at the end of the Sixth Plan the tar-
get that we had set for ourselves at
4 per cent. Now, on the manufac-
turing side again, we started the first
year with 4.1 per cent growth, In
the second year we had a good 8.2
per cent growth. And this year the
Economic Survey forecasts a growth
of 4.5 per cent. As of January, the

growth registered is 4 per cent,
32 PM.
And the President in his Address

points to the various areas where we
are doing well like crude and public
sector and small sector, where no
figure is given, but the Economic 3Sur-
vey says that there will he some 10
per cent rate of growth. Now, putting
all these things together, at the end of
the Sixth Plan we will be well short of
the public sector target from 7 to 8
per cent. On the infrastructure the
President calls attention to the good
performance of the railways, Yes,
the railways have been performing er
are performing well. But what I
would like to call attention to, in this
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connection, is to what has been repea- .

tedly warned by the Railway Reforms
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Committee, namely, that we are living
on our capital as far as the railways
are concerned. We need Rs, 2780
crores Lefore the end of the Sixth
Plan if we are going to revive 15 thou-
sang kms. of sick tracks and 32,000
sick wagons. Ang if that is made
available the railway will deliver the
targets that have been established ior
them in the Sixth Plan. For the next
Plan we will be in very serious difficul-
ties, ynless we increase the deprecia-
tion fund and g¢ in for investment in
railways,

As far as power is conerned, the
President refers to the increase in
power but my comparison is not in re-
lation to last year. In relation to last
year jt is quite right to say that it has
increaseg by 7.7 per cent. But if you
take power in relation to the targets
established in the Sixth Plan Docu-
ment, you will find that in everything
whether it is in installed capacity or
generation or transmission, we are
noy 10 per cent short and by the end
of the Plan the gap may increase to
12 to 15 per cent. Now, coming from
the South I may say that South is go-
‘ng to become or has become 5 long-
term deficit area. For the first time in
the history of Kerala, Kerala has be-
come a defiicit areg and that is not an
accident. One reason is deforestation
in the hydel reservoir area. The rest
of Kerala receives all the rains, hut
hydel reservoirs do not receive the
rain, and now Kerala joins Karnataka
and Tamil Nadu as a deficit State.
And, therefore, over Rs. 1200 crores in
the three States have peen Jost already
thig year because of the power shori-
age. Now, as far as coal is concerned,
we gre doing well, The President
points out that there has been an in-
crease of 4.2 per cent. But | want to
call attention fo the fact that 100 per
cent of this increase is from open cast

mines and therefore, the quality of
coal delivered at thermal stations
delivered to the varioug industries,

cement, ang so on, is of poor quality,
creating its own problems. But the
major problem in this connection, T
want to point out, is that if yvou ake
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the average capacity of any industry,
whether it is vanaspati or any other
whether it is vanaspatl or any other
industry, the capacity utilisation is
only 50 per cent. And this is in a
year which we call the Productivity
Year. Now, I have already re.erred to
the infrastructure. I think we are
doing very well with regard to oil as
the President says. The only thing is
that we are not making an effort to cut
down on the consumption, the rate of
consumption of crude oil, which is
such a scarce, high cost commodity. 1
pointed but earlier that the annual rate
of jncrease in crude oil consumption in
our country of 15 per cent is ynaccept-
able and this should be cut down, 1
welcome the decision of the Govern-
ment to raise crude product prices.
The only thing I said was that I wish
it had been done by the Finance Minis-
ter in the budget, so that we could see
what the totality of the revenue rais-
ing measures for the country was that
he would be proposing. The general
problems are infrastructure that we
face here ang we may not pe able o
promote the growth of the economy in
the coming years because of the
various bottlenecks I referred to.

Then a word about the balance of
payments problem. Here the Sixth
Plan Document forecasts that we will
have a total five year balance of trade
deficit of Rs. 17,600 crores. But now
the Government gnd the IMF zre both
cgreed that for thy Sixth Plan it will
be a little less than double at total of
Rs. 31,000 crores.

And the balance ¢f payment deficit
will go up from the Sixth Plan target
cf 9000 odd crores to Rs. 17,000 odd
crores according {o the Government
and the IMF., Now this balance of
prayment and trade deficit is not God-
given, it is something that is in cut
hands and we can do something about
it. I have in some studies shown
that there are 12 items that we are
importing which we can cut down gn.
If we use 100 per cent of our capacitv
m these 12 industries, we would save
Rs. 1900 crores, I have no doubt about
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it. But I think this is an idealistic
assumption to use 100 per cent capa-
city, So, the second alternative 1 have
shown is that if we use the same
capacity that we have used—the best
capacity—in the last 3 years, we will
save Rs. 1000 crores. 1 have also in-
dicated what are the areas where we
can, by increased production, increase
our exports, This will cut our balance
oi trade deficit t¢ something more

manageable, like Rs. 2000 crores,
rather than the present Rs. 5000
crores,

Then ] refer to President’s remark
and the Economic Survey’s remark
that we have done well on the price
front this year. It is true that we will
be ending the year with 2 to 3 per cent
rate of inflation, using the wholesale
price index as the norm, But {wo
things 1 want to point out that the con-
sumer price index is nearly 3
times the inflation measured by
wholesale index and I think Mr. Van-
kataraman in his last Economic Survey
that he presented, suggested that infla-
tion js petter measured by consumer
price index rather than wholesale
price index. 'If we folow that, 1 think
we are in trouble, As far as the con-
sumer prices are concerned, the rate
o? inflation is over 8 per cent compared
to loss than 3 per cent of the wholesale
prices. Secong thing is that the small
infiation that we have this year of less
than 3 per cent is on top of 44 per cent
of inflation that we have had in t{he
last 3 years, there has been no relaxa-
tion. So that we must add this 3 per
cent to the 44 per cent, and that is
what we are faced with,

Finally, the objective of the plan of
5 years is reduclion of poverty and
there, we set before ourselves the
objective of pulling 100 million men,
women and children from below the
poverty line to above the poverty line
through two measures: one by creating
2¢ million standard person years of
employment, and secondly by distribu-
ing 5 per cent of surplus land. Now,
in the first case we have some evidence
of it through twgo programmes: Natlo-
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nal Rural Employment Programme
which has peen doing well during the
last 3 years and creating some 300 mil-
lion mandays of employment per year,
and through the Integrateq Rural De-
velopment Programme which has glso
been attaining its target though the
amoun{ of funds which is needed has
not been made available to it. I think
that we are making 5 dent as far as
relief is concerned of poverty through
these employment programmes on land
reforms, distributing 5 per cent sur-
plus land, As I have pointed out
earlier, 5 per cent seems to pe a small
figure but if we do manage to disiri-
bute 5 per cent of surplus land in the
§ years, we would have distributed
more land than we have distributed in
30 years of plenning. That is what it
really means. What we are doing,
there is ng evidence gabouf it, What
little evidence, the budgetary evidence
that we have js discouraging. There-
fore, there is no evidence how far we
are making a real dent on poverty
along the lines of gur target. We have
got two years more tp reach this far-
get of pulling 100 million people from
below the poverty line o zbove the
poverly line, Therefore, J agree with
the President’s summary that gn the
economic side, the need js to: \

(1) tone up the economy;

(2) enhance
ductivity;

production and pro-

(3) eliminate non-productive ex-
penditure; and

(4) contain prices,

I think these are the immediate
priorities. But I would mention, in
the light of the review which I have
made, the gther jssues which he does
not refer to, which the Economic Sur-
vey and the three years of our plann-
ing show. I would put the emphasis
on three things. The first is the ur-
gent neeq to revive the declining eco-
nomy. Our performance next yea:
and in the following year in the indus-
trial sphere will depeng on how far we
have been able to revive the economy
and I very much look for-

“
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ward to the Budget as one instru-
ment. The guestion is, to what extent
and how far the Finance Minister is
able to give a push to the declining
economy, which he admits in the
Economic Survey.

The second urgency js to reconsider
and review gqur agricultural sirategy,
cur agricultural policy. Again, the
Economic Survey admitg the fact that
we have increased the irrigation poten-
tial by nine million hectares. We
have increased the fertiliser produc-
tion by two million tonnes, We have
increaseq the production of high yield-
ing varieties. In other words, the so-
called green revolution iechnology, the
water fertilizer—high yielding variety
{echnology, has gone into full gpera-
tion and yet in terms of foodgrains
production, gver the last four years,
there has not been any noticeable jm-
provement. We seem to be hitting our
heads against a ceiling of 131 to 133
million tonnes. The Economic Survey
says that it is time now we review
this. In a giscussion we had yester-
day, in another Zorum had pointed out
history since
Independence, three times, we have
reached such a plateau. Everytime
we reached a plateau, we have changed
our strategy. Now, we need to change
our tsrategy, which means, we should
Yook at our cropping pattern, we
should look at our dry farming areas,
which are in majority, and we ghould
see what can be done.

The thirg is to improve the produc-
tivity of capital. We are in z very
extraordinary situation of being one of
the largest savours in the world, Our
savings, as the Economic Survey
points out, arg nearly 23 per cent ot
the grosg national product and our in-
vesment, grossdomestic capital forma-
tion is nearly 25 per cent, This is the
rate which even some of the developed
countries have not peen able to achie-
ve. But in spite of this, how is it that
our overall economic growth ig only
3.5 per cent? How is it that our in-
dustry is growing at the rate of oniy
four to five per cent? This is because
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of the low productivity of the capital
we have employed. I believe, equally
with the need to revive the economy,
equally with the need to review and
restructure our agricultuyral policy, is
the need to improve our capital output
ratio, the use o our capital, starfing
with the jmprovement in capacily use.
We keep on saying this year after year.
I have been saying it in Parlia-
ment for the last three years,
I see no evience of improvement.
I see evidence of more capacity
being built, It is allright for the
Seventh and the Eighth Plans, But in
order to save the Sixth Plan, both the
public sector and the private sector
need to improve the productivity of
capital.

Finally, balance of payments, This
problem, I believe, is a manageable
problem. I pelieve that we can take
action on both the fronts, cutting back
on imports agnd pushing forward our
experts. I do not regard this as a
major issue. Do not forget that our
foreign trade is rounq about 4 per cent
of our gross national product. We
are not gne of the countries which has
based its development on what is cal-
led export-oriented strategy. 1 think,
We will never do that. Therefore,
though I believe the situation is not a
very bright one—I disagree with the
President on that—taking the three
years as a whole, there are grounds
for us, if we do certain things, the
three or four things which I have indi-
cated, to go forward and rpesume the
tempo of development jn the economy.
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[+ wasam fag)
Y g & dN ¥ fAg gw AR
Fr S oafyar & SO fAaw 238 &
ar o4 ¥ & fF—

“A member while speaking shall
not—

(v) reflect upon the conduct of
persons in high authority un-
less the discussion is based on
on a substantive Molion
drawn in proper terms.”

&t 7 @ #E Awm oar g
fomd & wer A it ofow fosw
F ar §F W&t F 9, #wWR oA
EUE -G o e e - o
IAY FE ACHT AT | A TR TO
Gt T wg &, AR wee Sy
FATAT | IR I ANE FOFAK
st wieT s @ faar g, ag S

T FEI AEQ 9T |

Fyar AT ANy frEew 2
Y o SR s sf faw oY
FR ¥ gew fdar & 39 99 W
™ FEAET A ¥ wFaw w1 fRar
E1 L

wnax fag st #r gawr &
F8 T TAF AT "ET H @ )
™MF T & AU A q FFF
wifew t &% &F =z@Ids 1
Jeom 4 wfger 7 = T &7 F|@ifEw
g 939 FT HAET & f@qrmw @

f
*

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I will have the
records examined and ask the Secreta-
riat to look into it and do the needful.

Siad) AR gms  (WETOeE)
A, ¥ owewfd st F oafawrew
# WG 93, S9 W & ANIA
7 fag gt g€ g1 : -
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ety § 7 guw ufasgr F

2 Wt wm 2, wEd am H
IRN A\ TE ¥ T0 7y Afw-
TSy F {

frafmag @ @@ wET ®, o
HIGT 9X TZ FAT & 21 ¥
¥ oo @ RN, AR OHT aeY
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T ® F AR g @R
mius fqam & fag
LU U

I FA F Y gD FER T
gaa1 a@zw fauifa fear gom §

feelt oY dw & wifgs sgaem
faffs 2= F Fo & g9,
T feaeqr AR wwdEE fegfa
AT T g g W AR g
@r | WA @ 9 A g
W FT AN ggd IA AW T § |

st oW A R 3 @R

wariEE @ aT WY gATR meEt
¥ gUR UL F UMW, TFHE AR
aferm wi #RT @gAr 9T @ OR
oix wiess d sgar & smemw |
s, T A0 GEEEA F1 @
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F AR g F R ax @ g &
Gy fafgarr foeet gom A 5
L

g ¥ fewr @ ARk @@ oW
TR FT AW USH FEFAT AR
oy FEF ¥ g F @A
qTE AT ST & | A, it
o™ # OFT EHT | W W A
3 W & AR gmmw § omr ge
EUNCUNE S CUBE CUI RS LA
T AT AT F AR T@ F
for fyier 9 &, TR oAwm &
e ye at Xdg @1F ag FEw

fa wr w1 frer) & ar sue
§2 gu faoditaw & @ § fafw
¥ ww ¥ foufedae §

T WEHAT AT Iq &7 Jog & &
I9 TS | W TR AT gwifa
arara<e F1 fmfor gar & 1 9w F
fad frdt =T Fr AT gaaT &
FAT IRl B g AT Ay
g1 a0t I ¥ g HOHT AT
T3q@ T8 far fogd oo oy

¥ Tsaufy maA #r w3ty F1oasar

AL ST FHT ) A wTETH F g
g g & A Gt @@ wmraTe
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[siaaft a<tr @as]
F1 AR PRI FIE T F famtor
FEAT ITA A mmaﬁﬂwfaﬁt
maE F gwen frEr # # A
78 & faamg freelt staar AR 7
#r g & 7 9v fiF ST I
FE g TG A | F g
@t Tw faad T@R 4 9 F
fafaqelt wore o4 1 & &
HAST § 1 WE! I FT IAEW
o1 & Aifad | weTe g faar
f st wfgdsa § mfgw o AL
g AR AYY § qIY Q@ W FHOA
o T fag W@ A aF
¥ g FE AT gEQ Sww T
qr, o ow gE@ wAw ar fF
T gaTA wAY &, sfwar <few
Tt FY AT gAR AQT g9 ey
Ty &y Sy fmd W, .

st dt, vwafa  (afeere)
# gy aIQy Fen fF ot -
9w & @ ¥ AR T gwEnd wr
AT R 1 I A1 A AT famfiad

Aimdt gie @ivs : ¥ FrE a9y
qia 7 7 W@ §  fawd A
gt § fRd swIe A arer Sow

(smama) & @ @ g,
@ @ g F1 oA Al wX W@
i } . _

q't qt- ﬂmyjd: ¥ moAy el
F @ AG T E |

siwa;  gOw @ve: A i,
A AT Sft, ST W@‘T’Q'Tfl’?%ﬁﬂ'ﬁi‘
T & N A aof @ frard
HAWE
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R av. vqfa : sEfadt £ aw
wa Fd | g o @
ST | gEfE FEET A9 Figd |

AT, AT AT : 7 g Qm
qid ag wg faad fedt e Ay
3a frdt arasfre § wgq 1z
T FAG TF AT FEAFT 9T OHIT
FIE FAFT TG AT | AfwT T
F AT ITATTY AT AR TG grav |
W f dEy @ I ;oA
oz fafrplht soR, e
TR FI AT 4T 93 @r g ST
TER AT 93 WO 1 TN
oeq JHr Afeq  FwEeamdl F AR
femr 1w @l wwem & an
THAT faewres & gmeor F1 foar &
qg AT 9 AT § | T IHEAT A
frarr fedt ©F st ax @@
3§ g freard ¥ oF o
T O TE T AmEdy g0 g@Ey
fasaTdr g9, W AR PR EET F
Y #F F 3@ oWEH ¥ 4
#t g8 owT uw fafem Wie W
TEET FEHT FOEw FEr §
wlt g § F wwAr g g
AT JaW AR FAtes F foagrT aar
¥ g7 gu | Framaa ¥ g
gu Ay sRw ¥, T fre adw @
ge, WM Y SIEG) gﬁ (I 1§
FATAZ A AAEATR FT AFCZY |
g9 F@F F AR A ArEETEy Av
WIHFAT AT | I8 AT AT F=6T
TE A A W@ A TR 7
TOAT T AT AT ST AT
oz ¥ QUi gEr s frar o
a8 37 @R AET WWA TR F,
41 ¥, Aget § gr@ar

—

AT, 99 awa & f wra w_w
F TArT AR qX Y | I a9 gt
F ey #Fwar ¥ gW SS9
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qyr & f9e @ faa 1 ouw
T TH O FT SOOI GHH HIT
g qF favar & wowy S
TAfaF ©@ 1 989 TG A SE,
R foar H ag s w@WE AW
frg ave wofas fom g < )
OTTFT FHET qQqT S STAAT | HOA
A e, FT gt Wod, TwwIAA
F oMo S F Ao § AR
gy fer gu & W W) wRw #
fecdisue fFa gu & w99 AY ga
a1 A ggr A o § § wvewy &
I AT [T ARE F owAL A
g7 @ry § a8 Wmw Fer ¥
g fmsr X ST F T @
frar & 1 & ot gEAwT & 79
AT JIT F qAT QAT A

“My salutation to the believed
children of the Telugu Land;”

“femmm ¥ @i A, T D
¥oqz A FQ@ qqq wror F o
=i &Y ey W €17

“Ours is a land of riches, of milk
and honey, of music and love. Qurs
is 5 language enriched by the glo-
rious contributions of immortal
poets. .. .Has the Telgu race lost
its vitality, has the Telgu youth
lost its integrity........ ki

Further I again quote:

“Because the Telugus have forgot-
ten their own valour and glory, they
hav, forgotten the greatness of their
language itself which ullimately re-
sulted in the mnegligence of their
language and its non-recognition.”

“The countless sacrifices the
Telugu people made during the free-
dom struggle too have heen forgotten
by everyone in this country. These
sacrifices have gone waste and no
Telugu man is respected or recog-
nised gnywhere in the country
today, What is the reason for this,
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what is the solution to this? Think
about these . ...... A dog which is
given a few crumbs, faithfully
guards the house, a cow which is fed
a Yew blades of grass gives us mili,
but the leaders who have swallowed
public property, are ungrateful.
Telugu brothers, shake off your
slumber, wake up, awaken your race
anj sharpen your intellect.”

I Agh 9T SEHA gWIT /W &
Famt F gt gunt F ava A 2
v fadlg Frwmar £ oae W
T ) W TIY W 7w i~

“Revolt is not the only solution.
To preserve the freedom which peo-
ple have won with conscious effort,
they need a Regional Administration
which is committed to their welfare.
It is towards this end that Telugu
Desam Party is born.”

I further quote:

“In the name of this sacred land
drencheq with the sacred blood of
our martyrs, Telugy Desam pledges
a clean gdministration to the people.
Listen to the clarion call of this
party which is born for the Telugu
people, for the Telugu language, for
spreading the glory of the Telugus
throughout the world, Arise,
awake, be united' march ahead and
preserve the prestige and sel?-respect
of the Telugu people, Bless this
party which is porn to achieve these
aims,.. Just ag thieves share
their loot, father ang son gre sharing
injustice and illegality. In the
Kingdom of rowdies, there is np food
for the poor, there is no justice for
the gentle, there is no protection for
women, there is no place for honesty
and integrity.””

AT TE TR ¥ Far Zw s
W auat @ ? o8 wmot ¥
0 HT AT TN AFATE ., (vvrer)
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oY wfigEr A (fagre) @ s
HHAT FEE AT Fgars wg 9T A
aeRra fRar war ®10 IEED /AT
WISt A0 FateT HTAr ?

R wAT ;WIE : o AT F
ge% F AW @ W oy Ay ®F
nraw) fyaga ferzq w@ frar | few
FT AR fRar a1 B, g wraw
FH, qQT 9T 7 W Ay T & IR
THET F AT KA § AT gaT A
FEAIA FAT FLG 1 Hr wSar
gAT qIEt F oAy §, gaTdr qref
Ffama) .. (Bagwm)

st mftadt gAW: o0 wFar
F A ara aftd ® oot fxar
TAT @ IHFY WITENHC HTA(E . ..
(z13917) )

RN WA gEE: AT fay
FARC F IHGTT FAHT AgT 9T &A%
3 &7 ... (ewquem)

A wfwd gwiv: wg geT
AW A E EW ¥ wg4 ¥ gafeaa
agt €1 w Ay & f5 Ae
A T ars Wi wlalafy agh o af
& ... (smamx) |

AR QA GET : AT AN
Fza aqeg & gwift d4r7 & wworer
Featd &1 wrav IwF Far frar ¥ ?
TAAY FATd A IS TGN F |

sitaay wfawr fag  (fage)
AT TT FTAAE FIA RATH . ..
(smaeia) 1

st i gwe:  amm &
w3 AW Fomaifs S w2
RTATH BT ATIT wAT CgrE !
wy AN 2 R £ . (smawA)
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MAd wOw @me @ iy A H
args Fu7 faard og &9 & fear 2
% 9 FT AT FT FWT L, (WAF)

st wf@ grw: ag@ wT F
FIEH 2 ST g myEe | *fEd
wf6q S

SR HAT  gEAF ¢ "
Trer fF o oW oW oaw@ ¥
AT JTOFW AT WA LW A
T OWT 1 gH oAew g R am
T E

st wfEd g @ W
# war § fF A #9 §

Mudl YqAS @@ ;. HUF g
EC1E P M R A b Sl
FI 9N 1 FH fFAr g

§ SEr ThET FAE gX G g A
AT ARG gD E gl dgd
Fe-agr F1§ IWR 4 Tew  q&Y
@ & f7 @t = feelt wmaw @w
ST # A 1 7 F @ Wy e
qET X FHT § A A F® Y
gby § 1 3 GwE-gRy oqE &
g faea amar g & 1 s qFo de
THTTE FT IR H=6! {iRvar g @ S+FY
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A GO O [OAT gy & 4 e
T TFIX F AU G F AT AT A oy
sar #1 fom 97 F9 90 § 99 ]
& fa¥ Swar &Y qA7 T § AT FAr
T F ZT FEr ATl FT TR G
T A T e @I | J9 fF
1977 ¥ AT AW T AR § F3T 09
FT I I T3 FTIATET 36 AIAT FIHTC
qTS | AR T gAw v oo fe
TE 1T a9 &0 2! @l & AT §
T FAT 39T AR i, AN & fmmw
# T TGAT T8 87 WX g9fAT 1980
# g AT AOE gE )

ST TWTOE 7 OUHT 99T F9E
LT 929 FT ST & foo & demas
F WA ®Y 5" TI@ § s 2,
foo a@ & q_7 fer & w@ET agw
oreat g1 It s faerm 5 #ar 5
qg ¥ AT TAIZ I WIGTAR 67 fior
FIAT TG AT| HAL ag TAH! FEr
qeAd § a1 TUHET HINT AR W
& g

s foy =z et (fagm) @ =
F AT H TATAT A agH HBY AT
FEY &, SURT W FAATIY

MRA 40T g : F 7Y 703
AT JTIFT TS 97 G1 JIT Jaer5d |
... (s@aam). .,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please do not dis-
turb. When your turn comes, you say
whatever you want to say.

HAA) A4T FE W AT H AqA
g FFAT 2 W F ATTF I g&@R
W 59 93 F FgAT Jedr § F 9
THY WEATE qF9 gy 3497 fge Wi
ol &7 TR, R W A oEar "R
W F FEAT Y G 927 &Y g g,

v
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YT A g GFAIE UF qeal A 98
FAL T A & | TH AYeAT F 0, W
ravaRAT F 19 T 7199 S qH qew
FT AT for £, 39 fad Aot geaar
AT g A FITHT HIRT AT E

SHRI P, RAMAMURTI: Mr, Vice—
Chairman, Sir, I am not going into the
statistical jugglery that has been in-
dulged into the document and indulged
in the language of the statisticians. I
will talk in the language of the com-
mon people so that the people will
understand what the reality is.

The President has presented a pic-
ture, a picture of very great achieve-
ments during the last one year. He
has talkeq about the improvements in
production in some particularly select-
ed commodities. But the picture given
in the Address is not before the peo-
ple.

For example, he has talked about
the improvement in the production of
steel. Yes, there has peen gn improve-
ment in the production of steel, I agree.
There has been an improvement, an
appreciable improvement, in the pro-
duction of oil, 1 agree, Similarly
fertilizers and certain other things he
has mentioned. But +hat about the
loss of production on account of the
strike in Bomhay for more than one
year? And what does it indicate?
Bombay'’s cotton textile mills produce
one-third of the total cotton cloth pro-
duction in this country, There has
been a loss of one-third of the total
cotton cloth production, and yet in the
bazar, in the shops there is no dearth
of cotton cloth. What does it indicate?
This is the simple question that I agm
asking. It indicates the dire poverty
of the people and the tremendous loss
of purchasing power of the people,
that despite the loss of one-third of the
total cloth production in the country,
there is a glut of cloth in the country.
About this the President has got no
cencern whatsoever. Then for exam-
ple, steel production hag increased, put
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yet we are importing steel. Our
stockyards pave been stacked with un-
sold steel. There is a glut of steel
produced in this country, And yet
because of the pressure, because of the
commitment that we have given to the
International Monetary Fund when we
went in for that IMF loan we have
Lberaliseq our imports to such an ex-
tent that despite 3 puge increase in the
production and the big stocks of steel
that are lylng unsold in our stock-
yards, we have been importing steel,
Recently I had peen talking to the
Minister about it and he said he would
do something about it. But as vet
nothing has been done, Or, take so
many other things that are imported.
In Madras, addressing the WMadras
Chamber of Commerce, the Finance
Minister, Mr. Pranap Mukherjee, stat-
ed that last year we imported Rs. 2,000
crores worth of unwanted things un-
necessary things. This js the state-
ment publisheq in the “Hindu” and the
oIndian Express’”’ of Madras. 1 have
rot got the quotation now. If in one
year you imported unhnecessarily
Rs. 2,000 crores worth of things, then
what is the point in saying that the
foreign exchange gap is increasing and
so the peopl, should produce more in
order to increase exports so thatthe
foreign exchange gap can be reduced?
Why did you import these things?
Because you were pressurised, because
vou had given a commitment to libera-
lise imports, As p result, many facto-
ries in thiy country have cut down pro-
duction and underutilisation of capa-
city has been there. For example, fake
scda ash. There js dumping of soda
ash in this country from foreign count-
ries ang as a resulf, many soda ash
factories have today cut down produc-
tion by more than 50 per cent, leading
to loss of employment for hundreds of
thousandg of people. For example,
take the import of man-made fibre.
Dumping of man-made fibre in this
country by foreign countries has been
going on, with the result that the vis-
cose Tfactory in Mettuppalayam in
Coimbatore distriet of Tamil Nadu has
been closed down. In Mavoor In

[ RAJYA SABHA ]

the President’s Address 288

Kerala the Zactory belonging to Birlas
which is making man-made fibre has
been closed down because it js not
needed. I can point out many other
factories in this country which have
closed down because of the import of
this thing which js cheaper. It is
being gqumped in this gountry. Our
polyester fibre producing factories are
closed down. The other day, just a
few days ago, the J, K. Syntheticg in
Koty retrenched 3,200 workers and
they said, “We are importing this yarn
and this yarn is cheaper by import.”’
So this is the kind of economy that we
are seeing, Then what about hani-
loom cloth? What agbout our tradi-
tional industries in Kerala? Hand-
looms’ the cashew industry, the coir
industry, they are all in doldrums,
despite the fact that today the prices of
cctton ang gll other commercia]l crops
have tumbled. The price of cotton
has come down by one-third and yet
yarn prices have shot yp by nearly 50
per cent.

Has the Government any concern fot
the handloom weaver? Handloom
weavers throughout the country today
have deserted employment. In Tamil
Nadu in city after city where hand-
looms are concentrated, they are
carrying on a struggle and when they
ask for reduction of prices of yarn,
they get bullets and lathi
this has  been the position. Has
the Central Government ever
thought about these things? What
about hundreds of other factories?
In Madras, for example, today the
truck  factory, Ashok Leyland,
has «closed down one of its
shifts; thousand of workers are
thrown out of employment. The an-
cillary industries catering to the Ashok
Leyland, to the automobile jindustry,
are in doldrums, they are closing down
their shifts, throwing out of employ-
meni thousands and thousands of peo-
ple.

Then there is power shortage in
State after State. In Tamil Nadu
there is hundred per cent cut for the
High Tension Power usSers with the
result that nearly a million workers

~hanges.— .
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are out of employment in the factories.
they -have been laid off, Similarly, in
Karnataka there has been power short-
age. In Gujarat there has been power
shortage, hundred per cent cut for some
time In Rajasthan there has been
power shortage. In Bihar there has
Leen power shortage. State after
State is Zacing power shortage with the
result factories are not utilising their
capacity; they are closing down then
shifts and thousands ang lakhs cf
people are todoy thrown out of
employment, This is the picture.
And yet you make tall claims. Some-
body gave us figures. I think it w.s
Dr. Malcolm Adiseshiah, He seems to
have heen taken in by the figures of
- greater employment that are given to
him. May I tell him, those figures
don't take into account the loss of em-
ployment that is being generated, the
people being thrown out of employ-
ment, Do you take into account
those figures? If you take into ac-
count those figures what is the anet
result? The net result is that there is
greater unemployment today than it
was last year. -

Then about pricés. Dr. Adiseshiah
made a valid point. Fortyiour per cent
inflation has been there based on
wholesale price index till last year.
Over that 44 per cent there is 4—6 per
cent increase. But these wholesale
price increase really unreliable, [
do not know whether they are doctored
or whether they are concocted, Le-
cause you have really to go to the con-
sumers, the retail market, to find out
the correct picture. Month after month
every commodity used by the common
man; jts price is going up. You rave
to take into account the price at the
retailers, What affects the common
people, what interests the common
people, really, is the price at the re-
tailer, not wha{ the wholesale price
index is. The common people are not
Iothered about the wholesale price.
They are concerned with the price at
which they get the commodity at the
retail level. Do you know at what
cost you can get rice in Tamil Nadu?
Rice is selling at Rs. 7, Rs. 6, per kg.

-
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Whether it is due to drought condi-
tions or other conditions, people are
copcerned with the price that they
have to shell down for a kilo of rice.
This is the real picture of the situa-
tion in Tamil Nadu. After all, eco-
nomic development for whom? Econo-
mic development for the common ~eo-
ple. If the common people’s posilion
becomes worse, what is the use of that
economic  development? Who  will
bother about that economic develnp-
ment, the so called economic develop-
ment? -

Then with regard to industry, 1 do
nut want to enter into all those ﬁgures,
and all that, The President has talk-
ed about industrial relations. He has
talked about a machinery that has been
set up under the law, an internal
machinery, for quick settlement of dis-
putes. You may pass any law. As far
as the industrial relations law and the
other laws that have been put on the
anvil, are concerned, the entire trade
union movement except the Govern-
ment sponsored INTUC, has opposed
them. That is the attitude of ihe work-
ing class. (Interruption) I am talking
of the entire movement except you. I
may give you the credit for supporting
it; you take the credit and take the
kudos; I don’t bother. But who will
question, who bothers about. whatever
little things provided for protecting
workers. Take JK Synthetics in Kota.
JK Synthetics is retrenching 3200 peo-
ple without getting permission of the
State Government although Section
25(n) specifically says that no cm-
ployer can close down the factory with-
out getting the specific permission of
the State Government. And the State
Government is expected to take action
in the case of violation of the law,
including sending the management to
jail under section 29 of the Industrial
Disputes Act. Has the Rajasthan Gov-
ernment taken any action against JK
Synthetics when they retrenched 3200
workers illegally without getting the
permission of the District Collector?
No action is taken against those vHeo-
ple because they are very powerful
people. What is the use of talking
about the interests of workers? They
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are totally thrown out by big employers
because they have got pull with the
Government and with the Ministers.
They care iwo jols for the so-called
beneficial legislation,

What has happened to the land re-
form and the land laws in this country?
They are landless land laws. As a
matter of fact I do not know a team
of experts led by Ladjinshy from
foreign countries came and investiga-
ted the ways in which land legislation
in this country has been implemented.
They specifically stated that since In-
dependence the number of people who
have been evicted from their land is
much more than the number of people
that had been evicted during 1ihe last
one and half centuries. That is the
position. Under some pretext or other
poor peasants are evicted. The Plann-
ing Commission's task force itself has
stated that the lang laws that have
been enacted for the benefit of <“he
poorer sections have not been imple-
mented because of lack of political
will, I am embvhasizing the words
“lack of political will”. The landlords
have hundreds of links with the local
administration, the local police and
the revenue administration, Because
of this and lack of political will or the
part of the party in power the land
laws such as ceiling law, etc. are not
implemented. . .

DR. M. M. S. SIDDHU (Uttar Pra-
desh): May I request the hon. Member
to be seated and then speak, This is
not good for him.

THE LEADER OF THE HOUSE
(SHRI PRANAB KUMAR MUKHER-
JEE): He can sit and speak.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Certainly. The
Chair permils you to sit and then
speak.

DR. M. M. S. SIDDHU: Please order
him to be seated, His health is nct
good, .

SHRI P. RAMAMURTI: How can a
* Government implement land legisla-
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tion without political 'will> A majori-
ty of the Ministers in the States and
the legislators are landlords them-
selves, Will they ever be internsted
in giving up their ownland? This is
the kind of Party that is in power 1n
most of the States and, therefore,land
laws cannot be implemented.

What about agricultural labour for
whom copious tears are shed in the
President's Address and in the Prime
Minister’s 20-Point programme? Flava
you implemented the minimum wages
legislation in any State? Why go 1o
the States? Let us go straightaway to
Delhi. You have organised the
ASIAD here. Have the contractors
implemented the Minimum Wages Act
here? It needed a Supreme Court to
give the direclion that the contractors
engaged in the ASIAD projects must
implement the Minimum Wages Act.
Even then it was not implemented. We
are thinking of filing a case for con-
tempt of Court. Filing  the case
against whom? The Government is
the culprit for not implementing 1it.
The Central Government which has
conducted the ASIAD is not interested
in implementing land laws or WMini-
mum Wages Act which are beneficial
for the poorer sectiong of our people.

There are thousands of people en-
gaged {n brick Kkilns. They are all
bonded labour. What have you done
for them? What is then the use of
talking of your 20-Point Programme?
This is the condition of our pecyle,
Will the workers be just satisfied by
saying ‘20-Point programme’ 30-so.nt
programme’? It is just a peace of
paper. And what are they to do with
the paper? Are they to eat it? It
cannot be eaten. Therefore, 1 am
judging the whole thing not on the
basis of what you are parading with
your statistics, but I am judging the _
performance of the economy and the
performance of the Government on
the basis of what has happened and
what is happening in the real world
that we are living in and not the make
believe world.
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Now, Sir, they talk of self-reliance.
Yes, we are committed to the concept
of self-reliance, But, Sir, may I ask,
how is it that the Heavy Engineering
Corporation of Ranchi has never uti-

lised more than 25 per ceni{ of its
capacily? How can they have this
Heavy Engineering Corporation in a

proper form, how can they run it
properly,
years, there have been fifteen Chair-
men? When a Chairman comes and
studies the problems there and he
comes forward with solutions, imme-
diately he is transferred. For what
reasons, I do not know. Can you also
tell us as to how many people came
and joined the Ranchi faclory in the
early sixties thinking thst this is a
challenging job in the country and
they could deliver the goods? Out of
patriotism they joined it, How many
of them have left it in disgust and
gone away to foreign countries? They
are serving the interests of the foreign
multi-nationals. Also, in the rvecent
past, they have left the factory and
gone into the private sector? Why is
it so? The factory has got the orders.
They do not get the orders because you
want things from the foreign coun-
tries. Even when we are capable of
running a factory, capable of making
a steel plant producing a million
tonnes of steel, even then you do not
give them orders, because you are
purchasing so many other things.
Then there are other things like wer-
quisites, kich-off, slush money, et".
and all sorts of things are there, Ia
this connection, I would like to refer
to the joint resolution that was adopt-
ed in the recent meeting on the 10th
and 11th February of the joint bi-
partite committee in the BHEL—it is
an elected body representing all the
unions, trade unions, as well as the
management—and it met on the 1(0th
and 1ith February for wage negoiia-
tions and there it nassed a unanimous
resolution which was adopted both by
the management and the represonis-
tives of all the Unions, that is, the
INTUC, the AITUC, the HMS, the
CITU, =znd some other independent
Unions, the DMK Union, the ATADMK

when, during the last 25
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Union, ete. I would like {o read out
the resolution now:

“Phe Joint bipartite Commijttee
for the BHEL takes note of a news
item appearing in the ©Press on
8-2-1983 stating that the contract for
the 500 MW Chandrapura and othe:-
thermal stations may not be awarded
to the BHEL. The report further
states that the value of the con-
tracts approximately ig over one
thousand crores. According fo this
report, the claims of some of the
foreign companies are being 2onsi-
dered onthe ground that they are
likely to provide necessary credits.
The Joint Committee further notes
that the BHEL gquotation was tue
lowest and also technologically it
was the best amongst these compe-
titors. But, despite that...”

SHRI A. G. KULKARNI (Maha-
rashtra):. . But, before that, they gave
something to Japan also,

SHRI P. RAMAMURTI: But 1 am
talking of a resolution which wus
unanimously adopted, both by the
workers’ unions and the management.

1 would like to read further the .eso-
lution: e

“The Joint Committee appeals to
tha Government of India to tully
utilise the available capacity by
awarding these contracts to the
BHEL when the BHEL has the capa-
city for the same. The management
and the workerg once again reiterate
their firm determination in all ear-
nestness in fulfilling the commitment
to the nation for self-reliance in
power generation equipment.”

Here we have installed the equip-
ment in a factory, investing hundreds
of crores of rupees in that organisa-
tion, which is a prestigious orga-
nisation. But, despite that, simply
because some credit is available from
the foreign multinationals, on the
basis that some financial credit is
avuilable, all the other factors in-
volved, ‘the indigenous iechno-
logy, indigenous capacity, al
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these things are being
sought to be thrown out. 4 P.M. And,
therefore the question of talking of
selfreliance sounds to me to be hypo-
critical; I deliberately use the word
hypocritical’.

I will give another example. Recent-
ly, Phillips, a foreign multinational
company, has been given a Letter of
Intent for the manufacture of micro
computers and micro process hased
systems under Phillips brand. Now the
Phillips have changed their name to
Pilco Electricals Ltd., But they will
manufacture these things and sell them
under the brand name of Phillips, their
original name. That is the licence they
have applied for. And this was sent
to the Monopolies and Restrictive Prac-
tices Commission. I will read an ex-
tract from their Report. On page 4,
para 6.07 it says:

“The question of survival does not
arise in the case of public enter-
prises because their losses are borne
by public revenue.”

Remember that. They can quote less,
lose money, in order to get a contract
because the losses are borne by the
public revenues. The resources for
expansion of public enterprises, when-
ever necessary, have come from the
Consolidated Fund of India. What sort
of people are they? Let the public
sector lose, quote less price, and lose,
in order to get a certain contract and
the Government revenues will bear the
loss. This is the kind of people whom
you have on this Monopolies and Res-
trictive Practices Cocmmission. Are they
there for that purnose? Are they
agents of these foreign companies?
That is what I would like to know.
Are they people who have got that
philosophy? 1 am not charging them
with having received any money. But
if this is the attilude towards the
public sector, if this is the attitude
they have towards cur own industrial
development, of our own country, and
want to bring in multinataionals in this
country—I do not know what sort of
people they are—why are you keeping
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them there? Sack the whole lot. I
can read out many more things which

are horrifying in their Report. For
example, in para 15 they say:

“The existing manufacturers of

micro-process based  systems ore

primarilly related to business appli-
cations. The present proposal is in
the area of industrial automation,
current level of expertise of other
local manutacturers is not compar-
able.”

As if Phillips has been manufacturing
it. Phillips has been concentrating on
light, radio sets, {elevision sets and
things of that type. Here, it has been
given jointly by three public sector
companies, companies of {he Govern-
ment of India: One, S. R. Vijayakar for
ECIL, Brigadier Y. Nirula of Instru- -
mentations Limited, Kota, and Chair-
man of Kaltron, Mr. Nambiar, well-
known tfechnologists and engineers in
this country. When this is the kind of
attitude, what is the fun of your <alk-
ing of gelf-reliance and all that?

Now, in the President’s Address, he
has referred to the fact that as far as
supply of fuel for Tarapore is con-
cerned, it is now ensured by an agree-
ment with the US Government and the
Government of France. But if the
question has been finally settled, I co
not understand why any team from
India should have gone to France
some time after that and, again, why
a team from France should come here,
and it is still negotiating. What are the
negotiations going in for? I cannot
understand? Are they not aware that
there is a chorus raised, an archestra
raised, in all the news papers of the
United States only just the day before
yesterday, simultaneously, saying that
India is now going in for making a

\ bomb, making a nuclear bomb? Is it
not an attempt to pressurise the Gov-
ernment of India to accept complete
and full-scale safeguards as enunciat-
ed by the International Atomic Energy
Commission? Is it no¢ pressurising?
Is not France also today pressurising
you for that? Otherwise, why are all
these negotiations going on? And :hen
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you are talking today of the fasl bree-
der reactor. 1 want {o know, for ex-
ample, whether you are able to run
that fast breeder reactor in Madras?
Are you able to run that which you
have invented with our own technolo-
gists, with our own scientists? And I
am all praise for our scientists. But
are you able to do that? Can you do

that? You cannot because we dp nst
produce enough heavy water. But,
today, in order to run that [ast

breeder reactor, we require plutonium,
Avd we can have enough plutonium
only when we are able to reprocess the
spent fuel at Tarapur. But are you
allowed to do that? Under the 1963
agreement it requires the joint deter-
mination by both the USA and India
—Now, America is substituted by
France—o! the safe guardability of the
machinery, of the nrocess that we have
inventeg there. As early as 1967, the
U.S. Atomic Department has agreed,
that our designs are good and perfect.
But, none the less, the United States
has not agreed to come and have that
joinl examination and joint determina-

© tion for the last so many years. Has

France agreed? Otherwise, how are you
going to have this plutonium in order
to run this fast breeder reactor? As a

- matter of fact, we nave been promising

- sought

to the Tami} Nadu people, that Kalpa-
kham is going to come up. As a matter
of fact, the common talk there is that
Kalpakkam factory has today consum-
ed more energy than it will ever pro-
duce. Therefore, Sir, what T want to
point out is that all this talk of self-
reliance in the face of the talented
engineers and talentej scientists that
we have, to me looks absoluiely hypo-
critical because there are vested inter-
ests in this country. For cxample, why
is it that foreign iethnology is Leing
in everything? It is bhecause
there is money, there is slush money in
it. That slush monzy is given to so
many people. There’are, in the face cf
this, for you to talk in term self-reli-
ance, I do not understand at all. I
think, this is all just a sop to the peo-
ple, while actually we are going in
more and more for this foreign tech-
nology under one pretext or another.

-
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Then, Sir, the President had ex-
pressed concern and said that we must
fight corruxtion. I do not know what
to say. Are you serious about fight-
ing this corruption? Are you prepared
to take the co-operation of the Opposi-
tion? For example, in the case of
Antulay, one whole session was wasted
here, Every day, it had keen raised
and you stoutly defended Mr. Antulay
and it required a court decision in
order to force him out of the Ministrx.
ang even then you dare not take action
against him. He is still 3 member of
your party, And he was willing to
stand against for the Chief Ministar-
ship and the leadership of the party.

AN HON. MEMBER: And he js like
to be Deputy Chief Minister.
SHRI P. RAMAMURTI; In State
after State....

SHRI A. G. KULKARNI: Remove
that ghost from the head of Mr. Pra-
nab Mulkherjee. For the last one year,
he is sitting over his head like any-
thing.

SHR; P. RAMAMURTI. How can I
remove ? It is for them tp remove, It
is for the Prime Minister to remove
it. I cannot remove.

Similatly, Sir, there is not a single
Congress (I) State where members of
your own party, members belonging
to the Congress (I) Party Legislators
telonging to the Congress (I) Party,
not one but in groups, are not levelling
charges \of corruption against their
Chief Ministers. Is there a single State
where it is not done, 1 would like to
krnow. And you dare not take action
on the Basis of these charges. And
they are not just frivolous charges. For
example, in Karnataka, the charge
was made by the Public Accounts
CO‘m‘mittee, a unanimous report of the
Publiec Accounts Committee, with re-
gard to the sale of sandal wood. But
then, no action was taken against. the
Chief Minister. H, could get awar

with that,
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In Orissa g Memorandum has
been submitted ty the Prime Minister,
1 do not want to read, by members
c¢f your own party, your own parly
legislators, and -probably some M. Ps.
I will just tell you some important
things out of it. I do not want to read
the whole memorandum, 1f 1 read
the memorandum, my whole time
will be taken. It is said that offer of
rice at Rs. 2.80 per kilo or al Rs. 280
per quintal from Andhrag Pradesh to
be delivered at Cuttack was rejected
ang rice was being procured {rom
Punjab at Rs. 310 per guintal to be
delivered in Punjab. Add to that the
transportation charges. And, throvgh
whom it was secured ? The contract
for securing thus, Zor buying this, has
been given not to the State (ivil Supp-
lies Corporalion, but to one Mr. Pod-
dar at Delhi. Who thiy Poddar is, 1
do not know. That is a serious charge
that they have made.

Similarly, with pegard to forests they
have stated that sp many frees had
been cut down and the forests have
been denuded. You are talking of
aftforestation, atforestation and affores-
tation, But they have said so many
‘hings. But yet no action is being
taken. You dare not take any action,
You are engaged in your own pelty
yuarrels in your own party, These
charge are made in State after State
by your own party men and ye{ you
do not take any action.

In Kerala, for example, they impor-
teg two lakh tonnes of coment from,
what is that place, Taiwan or South
Korea, I do no{ remember, at a price
of § 42 per tonne when the worll
price was 38 per tonne and the distri-
bution was not handed over {o the
Civil Supplies Corporation, which has
got its depots, On the other hand, the
distribution was handed aver to some
private agents who sold it at the rale
of 8 110 per tonne that means Rs. 1100,
ie. § 110. They bought it at 42 and
sold 2} 8 110 o the public, when the

| RAJYA SABHA ]

|

the President's Address 300
world price is $ 38. Every newspapet
in Kerala has publisheq it. Thre
Mathriboomi  the Congress papers and
Malayalam papers have published :t.
Every newspaper has published jt. But
et you dare not take any action
against that Ministry and still you talk
of eliminating corruption.

The olher day the Chairman of the
S; ndicate Bank Mr. Ragbupati’s house
was raideq and an FJIR. has been
lodged in the court, They have reco-
vered lakhs and lakhs of rupees be-
vond his means. On that basis they
have filed a  case but still he
continues to be the Chairman.
It a poor employee is  found
guilty of {aking RS. 2 or Rs, 5 immedia.
tely he is suspended. But if a Chair-
man has taken lakhs and lakhs of

rupees and is found {g be ror-
rupl, you do not even suspend
him, You continue to keep
him as Chairman, (Inierruptions).

By the time thy case js launched, he
will completely efface all the evidence
and get scot free. [ ask the Finance
1‘.’1inisler, will he, at least, now imme-

dlately ogrder his suspension and see
thai somehody else is made the
Chairman sg that all these records

which will prove the cases of corrup-
tion are not deslroyed by him. Re-
member that these cases of corruption
were brought to the notice of the Go-
vernment of India and to the CBI.

SHRI A, G. KULKARNI[: He h's
1elired

SHRI P, RAMAMURTI: Ng he has
not retired. You are confusing. You

are always a confuser. Do no{ conflyse
peope, Mr. N, N. Pai has retired. Mr.

Kulkarnj, he is the President of the
Bankers’ Association, do not forget
that. He still continues there. There-

fore, will the Finance Minister jmme-
diately suspend him and {uke action?
Apart from that I would like to point
out thai all these facls of his doings——
including, for example, advancing a
loan of Rs. 9.5 lakhs for the purchase
of 4 mercedes benz car which was
presented fo Mr. Gundy Rao were
Mmade public by the (mployees' Union.
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The poor people cannot get loans but
he has advanced 9-1/2 lakhs for pur-
chase of a Mercedes Benz car from
the open market. If you do not sus-
pend sucp g person after zll these facts
were brought to the notice of the Go-
vernment and the public by the emp-
loyees and  workers, he will take
reprisal against the employees. This
is what 1 wan{ to point out.

Then, Sir, the Prime Minister has
been going about in the election cam-
paign when she has been concentra-
ting on our parly, and attacking our

party. 1 have no objection; she can
attack our party and our poli-
cies; 1 have no objection, but why
then should she resort to untruths ?
I would not use the word ‘lies’. For
example, ~she hag been saying that
marxist Communist Party hag alled

itself with g1l regional and extremist
elements and encouraging extiremist
elements. This is what she said in her
speech somewhere in Assam, In
Andhra she said that our party has
allieq iiself with the BJP. I want to
ask of the Prime Minister in  which
State have we come to an understan-
ding with BJP? In Andhra, everyone
of the seuts we contested was con-
tested by BJP. In Karnatake, it was
the game case. In Tripura, it does not
exist fortunately, But on the other
hand in Tripura, the Congress-I gllied
itselt with Tripura Upjati Samiti, an
organisation known for its attack on
Bengalis, for which you chastised our
Government at that time for not
teking proper action, that TUJS
party stands for separation, it js a
separatist organisation. All these
facts are before you. Aud yeu joined
this party. And in West Bengal, you
had ng compunction whatsoever to

"jJoin Gurkha League who demanded a

separate independent Gurkha iand.
You had no compuncton {o join that
Uttrakhand party; you had no com-
punction in joining Jharkhand party,
In Kerala, what js your coalition? It
is a coalition of not only regional but
also casteist parties, and you have
juined a«ll those parties. The boot i8S
on the other leg now. In Tamil Nadu,

AI\‘
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when your purpose suits it, you some-
time join DMK and sometime AIA-
DMK. Are they all-lndia parties?
Are they not regional parties there?
In Maharashtra, you joined Shiv sena-
wonderfy] party, Even now, you have
got an alliance with them- who want
to drive out non- Maharashtrians from
Maharashtra, whether they are Guia-
ratis, the U. P. pegple, the other
South Indian people, and they want
al] these people to pe driven out. All
these things you are doing. The boot
is on the other leg now, and still you
iry {o chastisea us. And then, if we
had encouraged for example the extre-
mist elements I ask, why did your
‘Government ask me, why did Mr.
Pranab» Mukherjee ask me, why did
Shrimati Indira Gandhi ask me to get
Comrade Surjeet from Canada where
he had gone_ in order to help in finding
a solution to the Akali problem or the
Punjab problem? If we had allied
with them, why did you ask me to do
t? Therefore, it does not behave of u
Prime Minister even in the- heat of
elections, to go on telling such un-
truths and to say that the Opposition
is not co-operating and make such
false charges.

Lastly I would like to point out
with regard to the case of corruption,
bere is the report of the Committee on
Public Undertakings which was placed
on the Table of the House on 26th
April, 1982 here I will 1ead out one
or two paragraphs. Paragraph 20,
of the last chapter, the, recommen-
dation was: ) ] T

i _—

“One of the price revision made
recently was given effcect to from
1st July 1980 and th's involved 5 40
per cent increase in the case of
cina colour films. There was an
alleged clandestine sale after the
price revision but at the old price
which entailed a loss of Rs. 4.1
lakhs ”’

“Although the CBI, which inqguired
into. . "—after a good deal of discus-
sion in this House, lhis was referred
io the CBL—“lhis 1riatiter recoms
mended prosecution against threes
officials of the companv.”
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That is to say, the CBI recommen-i-

ed, after investigation prosecution
and it further says:

“ ... and a director of a private
firm, the management of the com-
pany had curiously came to the con-
clusion that the CBI had not con-
clusively established a case for pro-
secution.”

AN HON. MEMBER: What is that
company?

SHRI P, RAMAMURTI: It is the
Hindustan  Photo  Films, Are the
Directors of the Board the Judges?
When the CBI found a prima facie case

.ang brought evidence‘ the Board of

Directors sat in judgement over that
ang they say that they Lave not con-
clusively established a case for prose-
cution. It further says:

“,....The matter was instead
referred to the CVC who desired that
the case may be referred through
the Department of Industrial De.
velopment. One of the officers who
was allegedly involved in the clan-
destine sale, was involved in a CBI
case for his misconduct even before
his appointment in the company.”

When this was found out, when that
information came that he was involved

. in the CBI case, what did they do?

“This officer, who wag initially
taken as a Purchase Manager, was
surprisingly appointed as Chie! Mar-
keting Manager.,..”

20 that more corryption can be indulg-
ed in.

“..in the company even after the
past antecedents came to the notice
of the company. The Committee are
therefore, constrained to urge that
prosecution should pz launched es
suggested by the CBIL.”

It is now sight months. Allow them
to go, allow these people to go! This

" 38 the kind of thing that is happening,

Then in the last paragraph, they

fay.

— . ————
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“The Committee’s examination
of the HTF for the sccond time left
them with the impression that all is
not wel} with the company yet. The
image of the combany has also
suffered on account of a number of
allegations made by responsible
mer ....."

including me, I had raised it here,

“These were inquired into by a
team of officers includinz two gov-
ernment-directors of the company.”

I told them at the time {nat these
were the two directors who were on
the Board at that time and many
complaints were there and these went
unheeded and, thereiore, they were”
not fit to do that and they could not .
do it. Then‘ the Commitfee says: _

“According to the Secretary, the
eriquiry was not intended to be
an independent full-diress enquiry.”

When serious charges are made, the
Secretary had got the temerity to
come down and say that the enquiry
was not infended f0 be a full-dress
one and an independent one,

What kind of a thing is this? Then,
the Committee says again:

“The Committee feels that such
an inquiry by the officers associated
with the company  during the
period is neither adequate nor
capable of inspiring confidence in
all concerned.”

“It can be argueqd that such a
limited enquiry cannot be objective,
The Committee after examining the
company, have inevitably come to
the conclusion that there has to be
an independent enquiry, not only
covering the  various allegations
already made, but also the points
made’ by the former Chairman,
which as indicated in Section I of
Part T of this Report, and the points
raised by the Committee in this
part of the Report. There should
be a proper vigilance set-up.”

4
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[Mr. Deputy Chairman in the Chair].
There, you see, the vigilance man is
the managing Director and he is a
person against whom gall these allega-
tions are made. He is the vigilance
officer and now you are talking of
tackling corruption and you say, “Let
us join together in tackling corrup-
tion,” But who will tackle corrup-
tion? Now, Sir, the last thing that I
want to point out is this: The presi-
dent talks of the grave dangers that
are ahead of us, and he wanis us to be
vigilant, He says: -

. the economic and politi-
cal crises have led io sharpening
of tensiong which India can with-
stand through vigilance unity. .. .”

These are all generalities, Now, as
far as this Government is concerned,
the world consists of the capitalist
bloc only. There is crisis in the
world and, according to them, the
present crisis is  world-wide. But
which world? It is only the capilalist
world. It is only the western capitalist
countries which are passing through
a tremendous crisis which is reminis-
cent of the 1930 crisis, the great crisis
of 1930. Unemployment is galloping
everywhere. But that is only in the
capitalist world But what is happen-
ing in the socialist world? In the
socialist world, there is no unemploy-
ment and the high price rise is not
there in the socialist world. But for
example at all,
and this is not a part of the world at
all. For them this is  hell, this is
pathale, and this is not part of this
world. Therefore, T would say that
the western countries are exiracting

more prices for their goods from us

while we are forced to sell lesser
prices.

This is your peclicy. So, wWhy com-
plain? After all, is it something new?
In the Sixth Plan document you have
stated that in the five years of the
Fifth Plan as a result of this inegual
sales and purchase inequal trade as
it is called in economic terms, India
hag lost Rs. 5000 crores. Therefore,

-this is what they are doing and today

[ 24 FEB. 1983 ]

!
|

the President’'s Address 306
when they are faced with this tremen-
dous crisis they want to transfer the
burdens more on countries like us. It

is for us to resist them. And how
can we resist them  when you go in
more and more loans from them,

more and more aidg {rom them when
you allow multinationals to come into
this country more and more? They
have got plenty of money. They
corrupt the officials, the bureaucrats,
the Ministers and everybody else.
Therefore, when you give them the
noose, all that remains for them is to
pull the string stronger. After gziving
them the noose, you say he vigilant, be
vigilant. What  king of vigilanze

can be there? Therefore, I want
to point out that so long
"as these politics are continued,
things would not improve, For ex-

ample take the case of purchase of
machine by a company like the Bom-
bay Dyeing. I had- been writing to
the Government of India on so many
occasions that you are allowing to the
Bombay Dyeing to purchase machi-
nery which has been used by them
for 28 years. I have given them the
proof of that use. In spite of that,
you allowed the Bombay Dyeing to
import. Why? I do not want to say
anything, it is for you to draw your
own conclusions. You can shut my
mouth, you can shut the mouth of the
cooking pot but you cannot shut the
mouth of the town or city as is said
in a Tamil proverb:

“Ulai Vaayai Moodinalum
Mcodamudiyadu”
So, when such things are taking place,

what is the use of talking of corrup-
tlon and vigilance? Vigilance against
what? It is for you to take action, it is
for you to see that {hese multinatio-
nals do not penetrate into this
country more and more, It is for you
to stop their activities here. It is for
you to see that moneys from
foreign countries do not come here to
the Churches, to the various commu-
nal organisations and agencies so that
they are not able to encourage dis-
ruptive activities. It is for you %o -ake
action against these corrupt Deople.
You are not preparad to take action

oor vayai
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against them. For example will this
Orissa memorandum not ¢cme out n
the public? If it has come to me, if
it has come into my hands, T can give
it to the press tomorrow.

It is not that it cannot be made
public, but I am bringing this to your
notice, Therefore‘ in every State it
is the Congress party Ministers that
are corrupt. He was  talking about
election in Andhra, What is wrong in
Mr. Ramarao saying that they want
a clean government and clean admin-
istration? Is it not a fact that during
the last five years charges ol corrup-
tion against Mr. Chenna Reddy were
made by the MLA of the Cngress par-
ty themselves, which forcel yeu to take
him out ang what is the punishment?
The punishment is, vou make him the
Governor of Punjab, Then, after him
ancther Chief Minister came, There
were charges of corruplion against
him and you removed him. Then there
was another Minister against whom
there were corruption charges and you
removed him. And ultimately the peo-

- ple removed your party. What is
wrong about it? Why should they not
do it? When you are not prepared lo
take action against your own people,
- when you are allowing the sources of
corruption to grow, namely the multi-
nationals and the monopolists, when
you allow remittances from foreign
agencies, to disruptive agencies and
organjsations like chruch«s like some
other communal organisafions who ex-
ploit some sections of ithe people in
order 1o disrupt the country and bal-
conise the country, what is the use of
talking of vigilance? Vigilance against

It is for you 1o lLe vigilant.

"And when we are bringing to your
nofice the facts ang figures, even then
you are not prepared fo take action.
If that is so, what will happen to the
country? This is what is worrying us,
We built up the values ir public life
for over 150 years. All {those values
have been completely destroyed during
the last 30 years of independence, That
is what is worryving us. We, who had

;
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participated in the national movement,
our party had sacrificed the largest
number of people in the struggle for
independence. We are extremely wor-
ried over this loss of values that had
been created in the struggle for free-
dom and debasement of public life.
For heaven’s sake change it. If you
are not prepared to change it your-
self, a time will come when the people-
in this country, if not today, if not to-
morrow, sometime or the other, one
day or the other will awake and they
will change the system., So long as
you don't change the system, these
things will continue., Therefore at
least even now, think of our pecple,
think of our self-respect, think of our
relying on ourselves and or. that basis
change your policies. Let me see what
sort of a budget you are going to pre-
sent, whether it will be on these tines,
or whether you are 30ing to appease
the multi-nationals, the International
Monetary Fund and all those people
and whether you will accept their de-
mands and their dictates,

SHRI PRANAB KUMAR MUKH-
ERJEE: Mr. Deputy Chairman, 3ir,
our senior colleagite, Mr. Ramamurli,
has sufficiently provoked me, but Iam
not going lo fall in his trap.. .

SHRI P. RAMAMURTI: I do not
wanil you to.

SHRI PRANAB KUMAR MUKH-
ERJEE:. .. or even to the dictation of
I.M.F. and so on and so forth, because
I will have the opportunity of discus-
sing all the majur  economic issues
which the hon, Members have raised
in the course of discussion on the Mo-
tion of Thanks proposed by the hon.
Member, Shri B. P. Maurya,

Sir, the President’s Address gives,
in a nutshell, an account of the rer-
formance of the Government and it i9
known to everybody that every word
of it is peing drafted by the Council
of Ministers and the discussion on the
Address itself is not a reflection on the
President but a reflection on the func-
tioning of the Governmeni. Therg-
fore there is nothing wrong in it,

One point has been mentioned par-
ticularly in regard to the claim in the
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Address jtseif that we have been abl2
to maintain the tempo of develop-
ment. I am not talking of the com-
ments. of  Mr. Mathur or others,

first I will start with ihe com-
mentg ©of Mr. Mathuy or others,
mist Dr. Malcolm Adiseshiah, that

perhaps the Claim is too much. In
my opinion, the claim is too much,
If you look to the process of
development in this country over the
period of years since the beginning cf
planned develcpment, you will find
that there have been years of fluctua-
tion. At least in  the last decade—
the Economic Survey is already with
and any Member can check it up—
perhaps you will not get a block of 3
consecutive years where you have
been able to mainlain the same level
of growth, Therfore the average is
important. And if in  the Economic
Survey it is claimed that the average
would be about 5 per cenf, I think it
is not wrong and we should not be
apolugetic about it.

In the Economic  Survey which I
presented the olher day, I have trisd
to depict the picture of the economy
as 1 visualise il. There are certain
areas where we ought to feel concern-
ed, there are certain areas where we
can take satisfaction of having taken
corrective and appropriate steps, We
shall have to keep in mind, and tha
hon. Members will definitely  agree

with me, that we had to face a jevere

drought. What had been the effect of
the droughts of 1978 and 1979 is
known to all of you, There wgs a
negative growlh on all  fronts. But

we have been able to maintain a
modest growth level despite that. The

international scenario and the deve-
lopments theie in the fields of com-
merce and finance cannot be totally
ignored. I would aave been happy
had Mr. Ramamurti not pointed out
that there are certain countries where
hecause of the system which they
have adopled,  fluctuation of prices
ang other things does not bother them
But ys it is, today the reality is that
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most of the industrialised countries,
which arg not socialist, they are the
Liggest trading  partners of ours.
Therefore, the fluctuation in interest
rate therein, the continucd recession
and the prolonged stagnation and, per-
haps, 1 am not incorrect if I say that
after the worst depression of the 1930s,
industrialised countries did never face
such a situaticn where there has heen
continued stagnation in trade for three
consecutive years. Ang when they
are the major trading partners of ours,
when they are the major pariners of
ours in industrial and technical coila-
Loralions, these things are pound to
affect our process of development to
some extent. We may like it or we
may not like it, but this is the realily,
Therefore, if we claim that the situa-
tion s grave and we shall pave {o take
note of it, and taking note of if we
(laim that gur achievement is reasona-
bly satisfactory perhaps we are not

exaggerating.
The president has quoteq certain
figures. Obviously it is not possible

in the Presidential Address to give all.
Sometimes we also complain that 1f it
is too lengthy we lose pulience. But
certain salient features have been
raised in the Presidential Address and
there you pave noliced that in certain
key areas production figures have been
indicated, growth rates gre given, Bub

as I mentioned. I would not 1like to
cdeal in detail with all the economic
aspects except refer to two points

raised by my good oli friend Mr,
Jagdish Prasad Mathur,

8ir, 1 did not have the privilege
of listening to his speech tully. And
when T listen to him he speaks in
an agitated mood, I canno! follow hig
Hindi. Therefore, I hLave to depend
either on the translation made by the
interpreters or the translated summary
which we got from Parliament :;nd, if
it is correct, he is suoposed to have
said (Interruptions) ... 1 fol-
low Hindi except that of two hon,
Members—Mr. Rameshwar Singh and
Mr. Jagdish Prasag Mathur ... (In-
trruptions) Otherwise, Sir L
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follow Hindi—and I may make one
qualification. 1f. Mr. Mathur is not
agitated, I follow every bit of his
Hindi but when he speaks so fast, al-
most like Rajadhani Ixpress, I am
unable to fellow the <¢vend.

SHRI P. RAMAMURTI: You are
underrating him, He talks like a
jet plane, not like Rajdhani Express.

SHRI PRANAB KUMAR MUKHER-
JEE: I stand corrected when he talks
like a jet plane I can't fsllow him;
otherwise I do follow.

He said that things have »ome to
such a pass that the Government had
no money even to pay interest on the
IMF loan.

SHRI JAGDISH PRASAD MA-
THUR: I said the summary is wrong,

SHRI FRANAB KUMAR MUKHER-

SHRI JAGDISH PRASAD MATHUR:
What I said was, in July and October
you asked Parliament for initial ad-
" justment of some crores and the
amount that you had asked for 2xcee-
ded the limit as sanctioned by the
IMF.

SHRI PRANAB KUMAR MUKHER-
JEP: Now you have corrected it. It
has some larger implications If the
jmpression of an hon. Member of this
House is that India has reached a
stage when it is not in a position—I
am correcting—when it is said—I am
not saying that you have said it—
that it has reached a stage where it
is mt in a position to fulfil its com-
mitment, it would have a reflection on
the country itself. That is why I
thought I should clarify the position,
-The picture is completely different.
One of the basic reasons for our cre-
ditworthiness in the international mar-
ket is we have never failed in our
commitments.

We have been able to maintaln our
commitment. And cvery country
knows that if we make a commitment,
we are in a posilion to meet it. Sir,
it is known to the hon. Member what
the position in termsof our exportsis.
The farget vreached till today is rea-
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sonable satisfactory. As 1 founa it
there on some record, I thought I
should clarify the position.

Sir, there is another mis-interpreta-
tion made by Mr, Era Sezhiyan. I
thought I should correct it. That iS
in regard to two figures which he
quoted, one from the Economic Survey
and the other from the President’s
Address, Hg said that in the Econo-
mic Survey 1t has been pointed out to
be 17.8 per cent for seven months, and
it was mentioned to be 21 per cent in
the President's Address. I{ow coulq it
be? In fact, he missed the two different
concepts. One was growth in produc-
tion and the other was the turnover in
sales. The figure of 21 per cent re- -
letes to the turnover in the public sec-
tor enterprises, which has been noted
in the President’s Address. And t{he
growth in production for a period of
seven months has been quoted in the
Economic Survey., Therefore, these
iwo are not comparable, Somehow he
has missed it.

The second point which he mention-
ed, which 1 thought I should correct,
is with regard to the persons below the
poverty-line, He has claimed that the
number of persons phelow the poverty-
line in increasing. Factually it is not
correct. But that does not mean that
a large number of people is still not
on the poverty line, The actual posi-
tion is as per the latest figures which
1 have got—in 1972-73 the perenctage
of persons below the poverty-line was
54.1 per cent and it has come down to
50.8 per cent in 1977-78, Still it is a
large number, I am not saying that it
is not a large number, but my modest
claim js that it has come down. And
we shall have to keep in mind that in
the early fifties our population was
390 million and today it has more
than doubled. In spite of that, in the
urban population, from 412 per
cent in 1972-73 it has come down to
38.2 per cent. And the national aver-
age has come down from 51.5 per cent
to 48.1 per cent.

. - <
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Ags detailed figures have been given
in the Economic Survey, I should notl
like fo spell them out here, But vou
look particularly at the figures—I am
not quoting, but I would like to draw
the attention of the hon. Memher as he
will read it and he will fire me at the
time of the Budget discussion and that
is why I also did some home work,
like him—on page 92 where it has been
given how the per capita availabilily
of certain important articles of con-
sumption has increased, angd this in-
crease is taking intp account the in-
crease {n population by more than dcu-
ble. The other figure is in relation to
the per capita national production and
annual growh rates which have heen
given in the table onh pege 77. The
Government claims in the President's
Address that we have been able to
maintain the tempo of development,
and he has given the reason for it. In
spite of all these difficulties, in the
budget of the current year, 1982-83, we
have peen able to step up the Plan out-
lay by 27 per cent. And I think, ex-
cept in 1975-7G, in ng individual year
was the Plan size increased to that
extent, In spite of constraints, we
Lave peen able to maintain the deve-
lopmental {empo., That does not mean
that we have been able to take care of
the entire requirement, the totality.

I am not going into the question of
the old talk whether the monopoly
Louses have increased their gssets by
10 or 12 times. That I will deal at the
appropriate iime. Bul even 1o the
lowest in the society the expansion of
the programmes, NREP and IRDP, is
reaching and helping in tackling their
rroblems. And here it is not in terms
cf money, it ig in terms of actual ex-
tension of services tp the number of
villages, in terms of supply of drinking
water to the yillages. If we take that
inty account, we feel that we are mak-
ing a steady progress,

Obviously that does not mean that
w2 have not been able to take care of
the problem in its entirety,

Sir, in the President’s Address we
have mentioned a large number of
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international relations aznd .
others. [ am pot going to caver them
all. But 1 would like to cover oue
area {0 which the President has drawn
our attention pointedly. That is in
regard to what is happening in this
couniry, I am not going inlo the old
question of the Centre-States relations.
Even I am not going into tha point, as
somebody has claimed, that stronz
States would automatically lead to a
strong Centre, though history of India
tells something different, If you just
leok at history, immediately before
the Battle of Plassey or A:cot in the
Listory of India, we had strong, power-
tul states in South and North ang East
and West, but those powerful states
could not keep India together and
maintain India’s sovereignty. 7The
ract remains that we lost govereignty
because of guarrel amongst ourselves
inspite of our strengih. I am not raen-
tioning any particular state or any
pvarticular grea, But definitely th.
iact remains that Jack of unity ameng
ourselves crealed a sifuatioin where
the foreign power could subaue us, It
is not simply generalisation of the pro-
Llem.

areas of

I do agree with Mr. Ramamurti
when he says that we are losing cer-
izin yalues. But I am not talking of
values in very common sense. We
have certain fundamental objectives
belore us, Those objectiong were
placed by the Indian National Cong-
ress before the People of this country.
And since fts inception the Indiun
National Congress, for the jast 97
years, has taught if they have taught
one thing to the people of this country,
that we are Indians. It may be acci-
dental jt may be historically acciden-
tal, But even the small number of,
72, delegates who constituted the frst
Indian National Congress, represented
almost every part of India And
whatever be the weaknesses of this or-
ganisation, of this party, this parly
has taught the people of India to think
in terms of secularism, in terms of on€
nation, in terms ol one entity.
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I am not going into the happenings
in Assam, But one fact remains there,
and that is to be answered. If we
want to avoid answe.ing that for poli-
tica) expediency and convenience, we
may try to do so. But the very funle-
mental question is that we have ac-
cepted a system of government, g poli-
tical system, in which the people
should have the right to choose the'r
own representatlives through a process
of election, Whatever be thei-
demand, however justified it may Do,
however strong it may be, however
strong the feeling of a section may be.
can I say that this institution is to be
disturbed, that people would not be
allowed to exercise their franchiss.
that people would not be allowed 1o
exercise their votes? You may de-
nonstrate. Why are we doing it? We
want to demonstrate our protest. Tha*
is g fact. Ang if we want to demons-
trate our protest, il we want to place
our demands, is this the instrument, is
this the area, is this the vehicle? Are
you not weakening the sysiem itself?
And if we weaken the system jtself, I
do not know what goods we are del-
vering gnd at what cost. We are ex-
pressing our protest, we are demons-
traling our demands. That 1is the
griecvance against some of the politi-
tical parties that may be fully sympa-
thetic to the demands of the movemen:,
But see the means they have adoptcd.
One could have understood if they had
gol the suport of he whole Asan
ang if they had said that unless the
problem was going to be solved, they
were not going to participate in it, I
think at one time the Congress Party
did it.

We entered
boycotted it.

into the Council and

SHR] P. RAMAMURTI: No, we buy-
cotted it.

SHHRT PRANAB KUMAR MUKHER-
JEE; Anyway, I was not born at that
time. So if I am inaccurate on that,
you will excuse me. (Interruptions)
A ew party was formed. The Corg-
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ress gid not participate. Therefore.
what I want to drive z1 is that how-
ever strong your demand may be, how
ever justified it may be, should you
press your demand to a stage where
it will challenge the very system it-
self? After all, we haye no other al-
ternative system. We have been ac-
cused that we have lost in Andhra and
Karnataka. It is true it js a fact, it
;s nof an accusation. We have lost.
Somebody has interpreted that we

have lost the mandate. I dp not know.__

whether we have lost the mandate.
And who pas got the mandate? Imme-
ciately some reaction was there that

the Prime Minister should resign. I ~

could have undersiood if any naticnal
party had got the mandate of the peo-
ple, And even in Andhryg and Karna-
taka, who got th, mandate tp rule
India? Was it the Teluzu Dosam
which got the mandate to rule India.
or was it any national party, the CPI
or the CPI(M) or the Janata Party
which got the mandate to rule India?

SHRI P. RAMAMURTI: We gid net
ask for jt.

SHRI PRANAB KUMAR MUKHER-
JEE: I am not referring to the speecnes
here. Immediately after the eleclions
there was this demand. Don’t force
me to namg the leader of the national
party who demanded it. And I said
that perhaps this wisdom should have
dawned in March 1978 when the Jana-
ta Party was ruling here and they lns:
miserably in the same two States. We
did not say so then, bccause in the
electoral process which we have ac-
cepted, in thy system which we have
accepted, sometimes we are to win and
sometimes we gre to lose. As a party-
man definitely I am sorry that our
party has lost in Andhrg agnd Kamata-
ka, But at th, same time, there is the
other side of the picture which as cili-
zens of this country, we should feel
proud of, that we have taught the
Indian people this politica] lesson that
they can change any government, that
they can change any leadership i they
want t, do so. They demonstrated it
in 1977, they demonstrated it recently
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and they have deministered it a num-
ber of times. As a Congress wman I
can feel proud that being the major
political force in this country, the
Congress has been able to build up this
culture that the people of this country
eannot be taken for granfed, that ihe
1eople of this country can exercise
their political judgement in whatever
manner they like. Therefore if you
want to demolish this system saying,
“No, no, you should not have this
right”’, then our country will have to
follow the method of some of our
nieighbours. We gare not concerned as
to what party comes to power in
Assam. What is much more impoit-
ant is that—unfortunately you have
not thought of it, you have not pond-
ered over it you are giving a handle to
some unscrupulous elements to think
that a situation can be createq where
they can say that elections will not
take place. Then somebody may come
forward with the argument that the
electoral roll is defective. Yes, but
on the same electoral roll,
elections took place in 1978. The elec-
toral roll on the basis of which
elections were conducted earlier was
the same during this election in
Assam. Only a few names were dele-
ted. ..

SHRI P. RAMAMURTI: That, too, of
{ribals.

SHRI PRANAB KUMAR MUKHER-
JEE .... and no few names were
added. In 1978 elections took place ¢n
the basis of the same electoral roll.
Therefore, what is perfectly valid,
legal, logical in 1978 is totally unac-
ceptable in 1980 or 1382 or 1983. I am
prepared tg accept even that. But can
we gceept that people will not be al-
loweg to take part jn elections. to
choose their own representatives, to
choose their own government? Then
what for gre we talking of democracy?
Is it simply because of the gravity of
the situation? And you will have to
keep in mind—if yoy take it ligh!ly,
You may take it lightly—that since th:
beginning of the Assam agitation, even
on the floor of the House a number of
time it has been said that the CRPF
and the BSF who are engaged there in
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protecting the rights of a section of
1he people, 1In  maintaining law and
order. are an occupational army. This
is the phrase, the idiom, the language
that his neen used. I can understand
young agitators saying it because aiter
all, thny are our brothers. As the
Prime Minister has said, they are our
children and they may not have that
much  maturity. They may not
have that much wisdom; {hey
may not be so choosy. But
definitely when it comes out of the lips
of seasoned politicians or seasoned
journalists ~ they definitely are not
serving the cause of anyone. There-
fore, what is needed today is not
merely the question of identifying
who is right or who is wrong but how
we can put g reverse trend to this type
of departure and deviation. Angd it is

possible; you have not appreciated. -
Mr. Ramamurti asked why we are
sometimes accusing his party. You -

have initiated it. Day in and day out
you are accusing us as authorita-

SHRI P. RAMAMURTI: Am 1?

SHRI PRANAB KUMAR MUKHER-
JEE. Recently you have stopped it,
If T am wrong, you can correct me.
The election results of 1980 were inter-
preled by a senior member of your
Politburo—don’t force me to wentlion
his name—that the people of India
have made a mistake, they have sup-
portel aythoritarian forces. It is not
correct. If you see, even when we go
with pcople’s mandate, what did Mrs.
Gandhi say? When she was defeated
in 1877 she did not accuse the people.
I think it was on 26th March, as the
then ¥ rime pMinister she made the last
broadrist and on that gay she said, I
accept the verdict 5f ithe people, I am
gratefi'l to the people of thig country,
they bave supported mg and my party
to remain in power for so long. Nolh-
ing mrre, nothing less. We have to
accept it in our system. And we have
accepted the  verdict of the mecpie.
Ang yeu are interpreting that as the
people of India making 5 mistake in
supporting the authoritarian forces.
In the last three years can you show



Motion of thanks on

319

[Shri Pranab Kumar Mukherjee]

a single instance which can pe treated
as an attempt of being authoritarian?

SHRI P. RAMAMURTI: So many.

SHRI PRANAB KUMAR MUKHER-
JEE: No, none. You know it, When
massaccres took place, what happened
in Assam? June 1980, the same thing
took place jn Tripura, Mr, Zail Singh
was then the Home Minister. Coming
{rom that area I had to go there, Many
reople told me. They do not belong
to the Congress Party. They told me,
20 back and sack this Government
immediately. The local newspapers
published it. Io do not know whether
the national papers published it or not.
My reply to that demand was, you
people have elected this Government
just ihree years ago; we will come to
you after six years, and we will remingd
vou of this incident and we will sk
you to change the Government, we are
a0t going to do anything. And we
stick to our commitment. They have
supported it 1 don’t mind it, that
the, have supported it. We fought in
elections. We spoke against each
other. They pave accepted it and we
have accepted it. This is the democra-
tic principle, In the battle field we
fight and we fight fiercely and when
they give a judgemeni against us, lel
us accept it. I take the judgement like
a sportsman. We should fellow these
Lasic norms, we should respect these
hasic democratic practices, But yon
are accusing us that we are not taking
action against corruption. I do not
want tg mention the names, Is it not
a fact that in thig country this party
of ours has taken action against many
Chief Ministers? Which other politi-
cal party has taken action as we have
done?

SHRI JAGDISH PRASAD MATIHUR
(Uttar Pradesh): Is it Lecause of cor-
ruption?

SHRI PRANAB KUMAR MUKHER-
JEE: Yes, because of corruption.,,

SHRI JAGDISH PRASAD MATHUR:
Name them
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SHRI PRANAB KUMAR MUKHFR-
JEE; You know it. It is not my prac-
tice to take nameg because they aie
not mempers of this House. You need
not go into the remote past when I
was not in politics, When J was in
politics in the mid-70s a Chief Minis-
ter was asked by the Congress leader-
ship ts step down pecause of ~harges
of corruntion and that Chief Minister
was embraced by the Opvosition poli-
lical parties and was even given some
office in that political organisation ...

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): You are talking of
Gujarat.

SHRI PRANAB KUMAR MUKHER-
JEE: No, no let usnot go to individuals
or personalities. Therefore, we have
taken action. You have yourself ad-
mitted. Even the Chiet Ministers are
changed. You have yourselves ad-
mitled that. I do not say whether they
are changed for corruntion or not I
am not admitting that. But the psint
is that you yourselves are saving ihat
Mrs. Gandhi took some action.

I am not sorry that we have lost in
Andnra. As a political party we have
tc face defeat. In 1977 we lost. But
in 1980 we come hack. If we lost now
we will win again. It is for the people
of India to decide. At least we have
teen able to build up this institution o
democracy. Letus try to strengthen it.
Let us not try to weaken it. Ag polili-
cal parties you have every right to cri-
ticise us. On 3l major issues, since
we came to power in 1980, we have
taken the gpposition into confidence.
We heve trieg to evolve g practice of
taking decisions on all major jssues on
the pasis of collective wisdom. I am
grateful to Mr. Ramamurti and Mr.
Surjeet who was in Canada when we
wanted to have discussion with the
Akalis, He came and helped us. All
other political parties alsg helped us
and they are still helping us jn work-
ing out a formula. There are certain is-
sues which go beyond political or par-
tisan considerations and which have a
wider and larger dimension, Here
also we o feel that some sort of com-
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mon approach could be thought ot.
We are collective trying to work out
some solution. Surely this is not
authoritarianism. This only helps
democratic process. Certainly we have
lapses. Wha says that we do not have
lapses? Who claims we have not com-
mitted mistakes? We have committes
mistakes. We have never saig that
we are gngels and we are a (ifferent
set of people, After 1977 we had to
remind you of this from that side,
What happened in 1977 could have
happened in 1966. We have made
mistakes...... (Interruptions). I am
provoked by Mr. Chakraborty. In
1967 all of yous—CPI., CPM., Jan Sangh
there was no Janata Party then—and
all regional parties and local parties
joineg together with the only objective
that the Congress should not come to
power. You may accuse me by saying
that T was also party to that, I admit
that certain polijtical situation demand-
eq it. In politics sometimes we g this.
But you cannot say that the Indian
National Congress has Zailed the count.
TY...... (Interruptions).

AN HON. MEMBER: It is not the
Indian National Congress,

SHR] PRANAB KUMAR MUKHER-
JEE: Our party is the Indian National
Congress. I know Mr, Chakraborty
was there. But you left it. We who
joineg it later are still carrying on, I
admit that you people started it. But
then you left it. We who joined later
are still there. This is Indian National
Congress.

SHRI SURESH KALMADI (Maha-
rashtra): It is Congress(I), not Indian
National Congress.

SHRI PRANAB KUMAR MUKHER-

JEE. Therefore, we have esta-
blished this norm. Mr. Deputy
Chairman, I  would not like
to  take any more of your time.

I have taken enough time. Let us try
to create an atmosphere in the country
in which integrity and unity of the
country will be strengthened, Streng-
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thening of democratic institutions must
have the most important place in our
attitude, deeds and approach. If we
can do that, I hope we will be ahle to
do some gervice to this country,

MR. DEPUTY CHAIRMAN: | would
like to request Members tp stay here
for some time because the House has
to sit a little longer today so as to ac-
commodate Some more speaker {oday.
I would request them to wait for their
turns,

Mr. Khushwant Singh. o

SHRI KHUSHWANT SINGH (Nomi-
nated): Mr. Deputy Chairman, Sir,
those of us who have heard the Ad-
dress of the President and read the
printed version must have some doubt
about the wisdem of continuing the
convention that the President's Ad-
dress should be drafted by the Council
of Ministers. You will admit that in
the present circumstances, Zail Singh
as Gyaniji would have done it ‘etter
than Zail Singh as the Rashtrapati.
This product of your joint, collective
wisdom makes such a poor reading and
such a dull reading that [ am sure that
if you had left it to Gyani Zail Singh
to defend the Government, he would
have done a much better job than what
the Government has done. I am not
making any comment on the prose
style of this document. All I want to
say is that despite the vast array of
statistics that you have produced it
does not carry conviction. I only wish
to wvoice the feelings of the common
man and the common man has, it I
may say so, an all-pervasive sense of
uneasinessg that sense of uneasiness is
that somewhere down the line, {he ad-
ministration has gone off the rails and
they are sitting on the top of a val-
cano which may erupt any time and
the kind of things that are happening
in the border region may engulf this
country. At the same time, this dis-
enchantment with the Government has
not taken the form as {o make them
feel that they have & more viable
alternative. The people in this country
will continue to supporit this Govern-
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ment because, they are convinced that
the opposition has nothing better to
offer,

I will not go into greater details re-
garding many other points hecause
they have been dealt with by a large
numbper of speakers. But I would
mention only one thing and that is
about the situation in Punjab which is
of primary concerns to me,

1n this Address, Punjab situation has
been brushed aside literally in half a
sentence . . . (Interruptions).

MR. DEPUTY CHAIRMAN: Yes, you
can continue,

SHRI KHUSHWANT SINGH: 1 can-
not go on unless you listen to me, I
have a feeling that you are not listen-
ing and there is no point in going on
unless I am heard.

MR. DEPUTY CHAIRMAN: Yuu
please go on.

SHRI KHUSHWANT SINGH : You
should be at the receiving end of what
I am saying. Otherwise, there is no
point in my speaking.

Well, Sir, one point I would like to
concentr-te on as others have heen
dealt with by the others gpeakers is
the situation developing ia Punjab.
‘This the President’s Address has liter-
ully dismissed in half a sentence, It is
quite obvious to most of us who are
concerned that we are up against an-
other Assam developing in Punjab, rer-
hap: -« bloodier Assam than what we
are facing now. Already, accocding to
the records, over ninely thousand
Akalis have been jajled at different
times and more than 130 people have
lost their lives. The morcha continues
so also the endless talks between the
Government and the Akalis. And, Sir,
now we are faced with the resignation
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by the Members of Parliament in Loth
the Houses. There have been dialogues.
I do not know how far reports are cor-
rect, but from what we have heard of
the discussions between the Govern-
ment, the Opposition Parties and the
Akalis, is that they talk of dividing
cities and they talk of creating corri-
dors between one State and another.
I often wonder, when this kind of a
thing happens, what has happened to
ouy sense of patriotism our
feeling as one nation, when you talk
of dividing cities and drawing cor-
ridors, and what has happened 10 our
statesmanship and farsightedness? As
an example of short-sightedness, I
would like to specially mention just
none example, I would address myszalf
to all Members of this House, because
the subject has not been properly dealt
with so far. This is regarding the
treatment of Sikhs during the Asiad.
This, Mr. Chairman, is extremely seri-
ous. (Interruption) 1 wish you would
listen to what I am saying.

MR. DEPUTY CHAIRMAN: rlease
8o on.

SHRI KHUSHWANT SINGH: I can-
not go on if you are not listening. It
is very unfair. I iry to say something
serious and you are taking to someone
else.

MR. DEPUTY CHAIRMAN: [Dlease
Minister is there and is listening to
you. I am also . . (Interruptions)

SHRI KHUSHWANT SINGH: May I
be allowed? (Interruptions) Mr.
may 1 be allowed to say something?

This is a very serious point and has
grave consequences, I am adveriising
to just one instance of lack of fore-
sightedness. This is the treatment of
the Sikh community during the Asiad.
I do not know if you are aware of it.
It has not received as much publicity.
During that fortnight, every Sikh com-
ing to the capital, by road, bus or tonga
ekka or on foot, was stopped and cues~
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tioned about why he was going to
Delhi. This equating every Sikh ¢> an
Akali was most unfortunate. What
consequences it will have, I leave it to
your own imagination. Just imagine
that if all of us in this House were
today travelling by train and the pe-
lice stopped only one person, that is,
I—because I look different, because I
ook distinetly a Sikh—what would be
my feeling and of other people who
look at me? Can you usSe any nther
word, except the word ‘discrimination’
against me? This has huppened—not
to one person but to *housands during
that fortnight. No e<xplanation was
given. I can give you instance where
people from Delhi went to Gurgaon
{0 attend a funeral, a sikh family go-
ing to Gurgaon, and on their way back
they were stopped only the Sikhs
were taken out of the car, and it
took them five hours bhefore they
could come back to Delhi. Now,
think of the consequences. This is
1the first time that citizens of India

have been discriminated because they
look different. We had rallies in this
City. The Communist Party had inany
rallies, the Lok Dal, the Peasants
‘Rally, Congress-I itself a mammoth
rally. At no time was anyone siopped.
This iime there was no rally of any
kind buy only the fear that the Akalis
might try to disrupt the Asiad and jusi
every, single Sikh was stopped. You
realises the consequences of that kind
of thing? People like me who are
strongly opposed to the demands for
Khalistan by certain sections are now
facing an embarrassing position, we
have to answer. You say there is no
diserimination against the Sikhs; how
do you answer this »narticular act of
discrimination that took place for 13
days against thousands of people? If
in  future—and God forbid—this
Khalistann movement catches on, you

know whose name will come in
amon<st the great founders? Not
Jagjit Singh  Chauhan, mnor Ganga

Singh  Dhillon .nor Jarnail Singh
Bhindrariwala; It will be Mr

Bhajan 1L.al and his police that will
have to vnswer for the kind of discri-
minatiO}L that was practised.
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Mr. Deputy Chairman, Sir, I think
it is time that somebody responsible
for the Government gave us some ex-
planation why this was done and, if
necessary, make an open apology to
the entire Sikh community ang give
us an assurance that never again will
such a di,scrimination take place.

That's all I have to say.

MBE. DEPUTY CHAIRMAN: Mr.
Mohapatra.

SHRI SHYAM SUNDAR MOHAPA-
TRA (Orissa): Mr. Deputy Chairman,
Sir, While taking part in this discus-
sion, 1 wag confounded this morning
having come across a statement by a
few important Parliament Members
belonging to the minority communily

it really exercised my mind, I
thought, am I really seeing the news-
paper correctly, bacause I am a person
who belives in secularism and Jemoc-
racy. I am a Hindu and a Brahmin,
And I have gone to Arab countries
more times than anybody else and I
felt, what is this statement? This sta-
tement says that “serious not has been
taken about the rising alienation and
deseparation in the Muslim commu-
nity.” And it ends by saying
“The irustration of the Muslim mas-
see will find and “other means of ex-
pression”., What is that ‘other means
of expressions’ Sir, this country is not
of the Hindus alone but of Mus-
lims, Christians, Buddhjsts, Jains
and everybody. This Country has
the greatest tradition of secularism,
of tolerance., Otherwise, India would
not have been invaded by hordes of
invaders times without number luring
the last ten centuries and yet this
country showed tolerance. This is not
a country of aggressive milltarism,
We Indians know how to tolerate. ilow
my friends could issue this statement?

DR. (SHRIMATI) NAJMA HEPTU-
LLA (Maharashtra) :Would you
please name them?

SHRI SHYAM SUNDAR MOHAPA-
TRA: 1 would not like. But, Well, my
friend, Mr. Shahabuddin is one of
them. And he comes from Foreign Ser-
vice. And I am a person who loves
foreign affairs. I was in Argentina re
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cently. And there a few Diplomats said
that they could not understand how
Mr. Shahabuddin behaves like this
because he comeg from such a high
tradition of Foreign Service. He cannot
certainly indulge in such iype of ut-
terances fo play to the gallery.

Sir, India has best relations with
the Arab countries—with Iran, with
Iraq, with Saudi Arabia, with Egypl,
with Sudan, with Oman, with Libya,
with all the Muslim countries, India
has such great traditions of fratanity.
And Pandit Jawaharlal Nehru and
Mrs. Indira Gandhi are taken as the
Champions of the secularism there, And
also Mr. Arafat of the PLQO has spo-
ken so eloquently about our country,
about the progressive political parties
and our Prime Minister. So, what
an impression today Dbefore the
Non-Aligned Conference the Muslim
friends will gather about India that
the Muslims are being butchered? Are
we not seeing that Iran and Iraq, two
Muslim countries are fighting between
themselves and hundreds have been
killed? I have gone to Iraq. I have seen
how the Communists have been killed
in Iraq. But that does not mean that
the Muslims will rise in revolt against
Muslims. No. It is always a part of his-
tory Dbecause history is such that it
may unfold political upheavals of all
hues and colour, there may be other
upheavals and it may be anything,
During the last 1,000 years, India has
seen so many upheavals. But that does
not mean that before the Non-Aligned
meet when 97 countries and over 60
Heads of States are coming to this
country that we will give this picture
to the outside world and particularly
to Muslim world that Muslims are not
safe in India. I feel ashamed about it.

Sir, the President has devoted one-
third of his Adress to the foreign of-
fairs and I would like to deal with 2
few subject.

Sir, 95 countries are participating
in the Conference. Unfortunately, we
are not able to bring Kampuchea to
the Conference. It was decided in the
last Havana Conference that Kampu-
chea will not be invited. But let me
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tell you, Sir, that India has plated «
big tradition Lefore the world by ac-
cepting, by recognising Kampuchea.
Sir, I am a confirmed Socialist. But
does it mean that two Communist
Countries of world socialist move-
ment, Russia ang China will play
politics in Asia? Russia is supporting
Kampuchea. China is supporting Pol
Pot. And our friend, Yogoslavia has
said that Prince Norodom
Sihanouk should be invited to the
Non-Aligned  Conference. Sir, this
is really exercising our mind.
China is our great friend. Russia is
our great friend. We want to establish
good relations with America. We want
to have good relations with the United
Kingdom because we are in the Com-
monwealth. We praised France also
for their great tradition. But it is v
fortunate that the Big powers do not
want the Non-Aligned nations together
and become a formidable force in the
comity of nations, Sir, I was really
delighted, I was overwhelmed seeing
the statement of the President of the
USSR, Mr. Andropov, who, the other
day, praised the Non-Aligned Confe-
rence which is going to be held inder
the leadership of India. And what Mr,
Andropov says is really worth to be
mentioned: “We are squarely and
unswervingly on the side of those who
still have to fight for freedom and the
survival of the people, those who are
forced to repulse or threatend with ag-
gression.” And, Mr. Andropov was
speaking at Kremlin,

Sir, this is how Russia behaves in
international politics. Sir. Jook at the
whole Arab world. It is an Anglo-Ame-
rican block. It is with Anglo-American
block a cartel of seven sisters exploi-
ted the petroleum products of iran,
Irag and the whole Arab world and
today they are playing politics and
still more unfortunate, Sir, that the
whole Muslim world is divided on tior-
row political commitments. Sir, on one
side we have Col. Gaddfi and, on the
other side, President Assad of Syria
and on the third side, President, Sad-
dam Hussein of Iraqg, they have no
unity of purpose, and when President
Arafat was leaving Lebanon in fears,
he told the Muslim world, what you
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have you done? Hag you given united
fight against the imperialists tcday
Yasser Arafat would not have had to
leave Lebanon. This is what Arafat
spoke and I am not speaking. Well,
we support the Arab world. I{ js Mrs.
Gandhi and the Indian National Cong-
ress and all the progressive parties
who have a commitment towards the
PLO for the homeland of the Arabs.

Sir, see the tragedy of history. This
West Bank was under Jordan till
1967. Yet they could not solve the pro-
blem, The very fact is that each coun-
try ig bound by strings tc some power
block either to Russia or to Ubnited
Kingdom or to the USA and that is
why they cannot take a correct deci-
sion and today in this Non-Aligned
Conference we have monarchs, we

~have military dictatorships, we have

liberal dictatorships, we have Com-
munists who are attending this Con-
ference. It is a conglomeration of
many philosophies, many commitments
many ideologies, but yet the Non-Ali-
gned Conference is going ito be a suc-
cess, We have to make it a success be-
cause this is the only platform against
the imparialist block. This is the only
platform which supports the freedom
movement in Arab world or Asia or
in Latin America or anywhere. 1f we
lose this platform, the vcice of the
people will be lost. Sir, the whole of
Latin America is today clamouring to
join this non-aligned world. The Latin
American countries, be it Argentina,
be it Bolivia, be it, Brazil say
Equador, say Guatemala, say Trina-
dad, say Guyana, any country, they
want to join the non-aligned -aove-
ment, for the basic fact that after this
malignant war, the Falklands war,
the Latin American countries, have
felt that there is no protective umi-
rella of the USA; the USA and UK
are the same because they belong to
the imperialist block. Just like Diego
Garcia. Falkland is also a point of
focus for the global war., Now, il Lhe
once Panama Canal is closed, the Falx-
lands islands will be a stratecic point
to go to Antartica.

What great love I found in Arren-
tina for the Indian people, Sixty years
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back in 1924, Shri Rabindra Nath Ta-
gore had gone to Argentina, If India
is known by anybody it is by Rabindra
Nath Tagore who, in 1924, was for
three months in Argentina. I saw a
big castle donated for keepiny memo-
rials of Rabindra Nath Tagore. I saw
five thousand square metres with all
trees, and gardens and flowers named
to preserve the memory of Rabindra
Nalh Tagore. In the castle I saw the
pictures of Mahatma Gandhi, Jawa-
harlal Nehru and Rabindra Nath 71'a-
gore. I found translations from Veda
Vedanta to Shri Aurobindo in the El
Salvador University of Argentina. But
yet we do not look to South America
for support. Somebody the whole of
South America will be with India in
the anti-imperialist camp.

When last month President Reagon
had gone to Latin American countries
he did not find favour anywhere. Fven
he did not find favour in a country
like chile on Falkland issue which is
so infamous for killing Allende because
they have now come to realise that
imperialist camp is the imperialist
camp, whether it is a democratic
Government or a republican Govern-
ment, whether it is a liberal party or
a conservative party. India has taken
a stand to accept the sovereignty of
Argentina gver Falklands islands. With
this one issue, with this one comit-
ment of the Goverment of India and
Mrs. Gandhi, India is tremendously
popular in Argentina,

So, Sir, this Non-Aligned Conferen-
ce is going to be success in spite of
its shortcomings. in spite of misgivings
in the minds of many people who are
going to attend this Non-Aligned Zon-
ference. It is going to be a success, It
will be one more feather in the cav
of the Govenment of India like Asiad
that it will bring us dividend in inter-
national sphere.

Sir, I am not going to speak more.
I want to end my speech with saying
that there could not be a better foreign
policy than which is followed today—
a policy which gives India a big pro-
jection in not only the non-alizned
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world but also in other spheres, whe-
ther it is American, the U.3.A., Chins,
or whether it is any other country
everybody looks to India with great
inspiration, with respect and dignity
and stature, and that is the image of
India has projected under the leader-
ship of Mrs. Indira Gandhi, Thank
you,

MR. DEPUTY CHAIRMAN: Beforel
call the next speaker, I wruld like to
reguest, or inform the hon. Memners
that tomorrow we had fixed some cal-
ling attention and just now I have re-
ceived information that the hon. Min-
ister will not be available for that cal-
ling attention tomorrow. Sn a‘ this
late hour, I cannot fix any other sub-
ject for calling attention. So, may I
request the hon. Members in conlinue
the debate for one hour tomorrow
after the Question Hour uxto lunch...

SHRI SHRIDHAR WASUDEQ DHA-
BE (Maharashtra). It is a Private
Members’ Day.

MR. DEPUTY CHAIRMAN: No. we
devote to Private Memrebs’ business
2-1/2 hours; one hour we give to cal-
ling atieniion. So, if you agree, and
because there are many speakers, we
shall continue this debate tomorrow
also from 12 to 1; after Question our,
for one hour we will have this dchate,
and tomorrow’s calling attention will
be taken up later on. Cf course, 1
shalj call only those Membe:s wha
will be present, Shri S. P. Mitsa.

SHRI SANKAR PRASAD MITRA
(West Bengal): Mr. Depuiy Chairman,
the President's Address n-turally co-
vers a wide range of topics. I do not
propose to go into all the topics except
what the President has said in »ara-
graph 17 of his Address relating to
the danger of balkanisation of this
country by forces of communalism,
casteismregionalism and other extre-
m,lst forees.

- There was a debate on Assam for
several days. I did not purposely par-
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ticipate in that debate because 1
thought it was not use go‘ng into a post
-mortem examination of whether the

Congress-1 the CPI and the CPM were

right or whether the BJP and the Ja-
nata party were right. The {wo end-
products are that a massacre has {iken
place. And there has been an election.
but whether that election would solve
any problems, we do not know. 1 was
happy, Sir, that the hon, Prime Minis-
ter intervened to the debate in the Lok
Sabha and again opened the door to
negotiation on the issue of foreigners,
In participating in the ebate, this is
what the Prime Minister has said, I
wilj quote from the summary given to
us: “Let us try to strengthen the spirit

of unity and nationalism. 1 & not re- |

ferring to any chauvinism : nd narrow-
minded nationalism but one that ~ould
keep us together, that could sirengthen
different communities, groups, sections
of people who lived here and take us
on an internationalism where we :ould
together solve the national ag well a8
international problems.” This is a very
encouraging statement from the Prime
Minister of this country. A time has
come, in this dangerous coniext to
take recourse to serious introspection
as to whether we have done every-
thing possible to ge.erate a sense of
national consciousness throughout the
length and breadth of this country.
Persuasions, negotiations, integration
councils, mass propoganda or ust of
force, are not enough, to my mind to
grapple with the disaster that awaits
us, We have to inculcate upon the im-
pressionable minds of school-going
children the evolution of Indian cul-
ture against the background of a syn-
thesis of cultures a variety of cultu-
res. Mr, Deputy Chairman, I have znne
through the curriculum of sfudies in
the United Kingdom, the Uniied Sia-
tes of America, the USSR and Thina
for secondary schools, aimed at tea-
ching their respective national histori-
es to develop a sense of aitachement
to the central or feredal authority

createq under their respective vonsti- :

tutions, In our case, Sir, unfortunately,
teaching of history is lackadaisical and
varieg from state to State.

-
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Sir, about the Guijarat Vidyapeelh,
Mahatma Gandhi wrote in young Indla
as early as on the 17th  November,
1920, as follows. I quote:

“The Vidyapeeth does not propose
mearly to feed on or repeat the an-
cient cultures. It rather hopes 1o
build a new culture based on the
traditions of the past and enriched
by the experience of later times. 1t
stands for a synthesis of different
cultures that have come to stay in
India that have influenced Indian
life and that in their turn have
themselves been influencad by the
spirit of the soil. The synthesis will
naturally be of the swadeshi type
where each culture is assured its le-
gitimate place.”

This was the objective of the Gujarat
Vidyapeeth. This was the objective of
Rabindra Nath Tagore in founding
the Visva Bharati at Santinaketan and
he also wanted to associate this syn-
thesis with Asiatic culture and world
culture as well. This was alsc the pur-
pose for which Shri Aurobindo wanted
to have an international centre of edu-
cation at Pondicherry. The Prime
Minister has assureqd the Asamese
people that their ethnic, traditional
and cultural values would be protect-
ed and preserved. But at the same
time, Sir, we have to remember that
India has become free by sacrificing
the interests of Bengal and the Punjab.
Bengal and the Punjab were partiti-
oned. In the western sector thers was
an exchange of population, but in the
easlern seclor there was a flow—one
~way flow—inio West Bengal, Tripura,
Assam and other neighbouring States.
The national leaderg in 1947 gave an
assurance to the réfugees from East
Pakistan that they would be given full
rights of citizenshilp on the Indian soil.
Their interests have also 1o be protect-
ed angq preserved just as we have to
protect and, preserve Assamese in-~
terests and culture. The Education
Ministry, Sir, seems to be taking come
steps, I do not know with what 2ffect,
as it appeared from the Home Minis-
ter’s statement this morning. Now
that education is in the Concurrent
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List, I appeal to the Central Govern-
ment to take appropriate steps to
prescribe a correct, conspectus of a
course of study in educational insti-
tutions to develop among students
from their childhood a sense of emo-
tional unity with their neighbours eas
well as with the rest of the country.
The time has come, to my mind, Sir,
when we must treat the roots to en-
sure a healthy foliage.

There are three other powertul
media which can be used for national
integration—namely the film, the
television and the AU Tndia Radio.
Regarding the television and the All
India Radio, I do not want to make
any comments because it wauld take a
lot of time. But so far as the film
industry is concerned, it appears (o
me that it is being used in this country
for commercialised sex, violence, mor-
bidity ang pronography. A :uost power-
ful media of mass communication is
not being effectively used or sufficien-
tly used to generate national integra-
tion. I would give the names o three
films—namely, Shodh, Chakra and
Akrosh.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): they are
Bengalj films?

SHRI SANKAR PRASAD MITRA:
They are Hindi Films. The hon. Min-
ister concerned will kindly make en-
quirieg and find out what kind of
culture is being propagated through
these films, The hon. Minister will eor-
rect me if I am wrong, my report is
that these films have received govern-
mental patronage and also govern-
mental awards. They are films of inde-
cent life, based principally on sex and
also commrcialised sex and violence.
If these types of powerful media—like
the film, the television and the All
India Radio—are not used for the ob-
jective which the Prime Minister had
set belore the nation in the Lok Sabha
on the 22nd of February, Sir, 1 would
say the Government is falling in its
duty. I do hope, Sir, that in the criti-
cal situation we are passing through,
when the country is on the brink of
balkanisation, some active stepsg would
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be taken fo generate national cons-
ciousness.

Thank you very much,

_ it fazawmrg Araaud e () -
AT ITAWIITT ARy, URAfd 7
gfame 0 AR S o A
WS ¥ I TEqrq @t § § 9w aAdT
AT Avge § | gufa S F w qw
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qH T FET & AR O TF g9 7
w1 oy &, 9% I § uw foom e
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awre fFar § 39 wfeargat #r ad
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sirae 33 &1 w7 A A 47
F7T AR ATHA G140 37 &N § 97 T
2t <& 2, Y qfkadT & wqr & 77 -
AT T 27 AT AT A F I &
fr 2@ 3 & sramdr faay & wadr
gAY ATy 32 AT 35 FAT 4@
AT AT 98 70 FAT §F T 3
IT IAF ¥ 60 Jfqwma T araE
A F FIC AT AT §1 AT 70
AT A AEDH F § 6o whrmw
At w1 fegrm fram oo Ay fRar
& arar & 7 W wrA ¥ gRAA-
FzAr 40 FAT F Alyw TgIT F
gfegar ¥ @ F I AT F 0
AT IF X A Aravar faer O 39
Trr afegar &1 X@m, q@E A
st F Y fAaa A 9 AR
g% arg feawr ay ofadfs @
W F AR AT, 3 AT AR §

4434

34 ”g
i% %ai
TEMCEE
PEFH RS

Wt e § 7w RE 1 @ I

[ 24 FEB. 1983 ]

the President’s Addresy 338

shbfy § AR W fw ¥ g
wF T g B ogA W & ST
gz & IGRT 70 qL@z ATHATTED
W @+ g agF wwd § | witw
T o1 w1 S g fgEm oS 30
i Ml 9T @™ gEr § WEl
¥ WY a9 @ gar g, ¥ I
Tt Fgar f5 wgd § WY A AR
qrg Tg & JfeT wmw A oaEw
wRT PR #R@ 9w, wmEe
HT ZAAT AT I FTEr SATET THAIT T
WM owEd § o § oAk 3 9w
s dar ¥ § s wfafed
ft 3@ TCE

g fF gm
Iy M F Iga

3
3
>4
o
EEH

3

5

|
EELEF

3
4
E)
3.
1

]

3

+ 334
maa
=% |
Ll
PE

A
.

3442443
3,
3,



339 Motion of thanks on

[= frzzavis araarg Trag]

gfaer wigh & agey & o T (Y
) wwa’ma’tagr qT AT
g gifegars € 7 §¥ 99 ¥ ga
a1 f& @ F 3o @AT AT AT
A% fraTaar =gy § 1 W AW
1961 ¥ 1972 § wgsm & fgear
¥y £, feearfoard, 3 wow
F 9IE QT qTET  HAAT § I
A FT /YL IIF TIAT I /AT
iw T & rwfeg § ag sgan
g fr g7 3w ¥ grT N  ofwadw
g TR ITF AR A gA%  fampw
Rad? AR EAH @
Fifarer w37 |

Itawmafy 73T, 3AR 3w A
St w€ wad Wiy §, I¥ TSRS

fasgumT 8 | - o

gAR At Frewaa fasguars
it 2 e sfeaw Aty § wiew
fafrgy & ot a9 & 37 @<
B IS B R UG -t i o B [

g

71T sy & f gqr%%srﬁ%aq
afgr g« gu At gw & &

[RAJYA SABHA ]

the President’s " Address 340
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fr s saar w=iv g AR afeeaE
& wee @m ¥ for gwe st
S @eerg v § oW Eoar
FT B qE |

o AT qeIfy St F fAsw
Afa =1 ¥ fors famar &

SHR1
SORTY (West Bengal): It is already
8 o'clock. We can continue tomorrow.

gaAarsRa; (& e dga frma)
8 FF g a43ur 1 (Interruption)
We will sit for twoe hours more.

[ RAJYA SABHA ]

AMARPROSAD CHAKRA-

the President’s Address

Y g TFF gAT . weEafa S
T fagw Avfa = =waf § 1 78 AT
¥ fo fadai 3 gat g7 g
g | mifFear & qrT gAR  d99
ga & S77 M B HIg gax
& adT T o@H AT g A A
ary for gemd @t wd A ag
A & @ & wrst g anaAr
g &

aa ¥ & uF fr3ay <qr =g
g f7 g 3w F FAMIR TF GE
g 1 qa @G 7 3H IAIME AT
g & wARw § | w4y fex gas
FOITE A A gHIAd g W ¥
IqF ¥ TG T Fw g fF
IR 77 W@ ] | IO A
T ¥ far go afsr w33
I AT =Jfge W A sqraarfaw
2fqq & 9a 9 e A =ifEg
TfF 435 FFQT @ F TAMT AAT
FAML A& FT TF | 7T 5
IAF A AT gAT Tafd F nfy-
aro § fax frar war & 5 oo
faift o qugaTMd qa@ wr &
wR @ & fag 93 maw wfgd
ofF 8 T A g F fag v
qq ANT G F I AT g A
qOgF L TN PG FT FouqAr
IO QAT FHET § |

0% WA A

& eem ?

T T

gaawteaer (sfrarest Aigwfrm):
S IR AF T FEA g |

st gmT qAE Awal: ooy
AT R Al F 0x ¥ f o6
Ik aF GH & W I T A
oF "o e fag famm s o
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greaEus (st Aree WA
famm) : fecdt Srciw siga 7 @
dsx & faw @gr £ #Aifs 30-35
awomE § 1 oW §M W g
AT AR QAR HT § zAH

ot TAT WHIE SFaSt: fgEr
oy @ X W § w fawe
¥ ant agw sq dr qferew & omar
g

EXE:E TR S T i T
fw) g W N AT B FE AT

fedt Ymiw m™ § 1 (amawiw)

ot g gRIT: 6 AW W
F fag @t gred § SRW wed
fomr & 1 (sm=mae)

ST awreRer (st AWt AgA
famm) o oF W@ @R & AR
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fasig weaArsd FAET ¥ ouer
frofy farar ar AR #gr a1 f& 6

TR AT AT 43T W I I&A

~ a

g3t & 6 @ F I W doM
g 1| qF FrE mwfa w@ &, =W
it A glaar ¥ fag 7@ @ e
¥ g3 @ owmTgarte & W OE |

ot gAY wEE QwEdt: e
qET T FIY ¥ wareq frar ok
fFe @ 39 § 1

Jrawwme (s Sest wWigw
famw ) cxw fasAe geaTsrdt FRE)
¥ g bEem frar o fo U9 @av
6 a9 IF 43 W H A8 TN
EECC R (G-I O
I AT AT FT BT w18
g ar o€ gW & O § o 9w
q g A

SHRI GHULAM RASOOL MATTO:
Actually Shri Ramakrishnan when he
was in the Chair, announced that the
House would sit late. When the Deputy
Chairman was in the Chair, he said
that there was a Calling Attention
Motion tomorrow and the Minister
was not available, so they wanteqd one
additional hour would be given to us.
So 1 think Mr. Amarprosad Chakra~
borty was a little mistaken.

SHRI AMARPROSAD CHAKRA-
BORTY: No, I am not mistaken.

SHRI GHULAM RASOOL MATTO:
We have to sit late; we have one hour
tomorrow and then on Monday, Let
us not make it 8.

Srawiener (=t wrsH Wigw
fom) : W amfa @@ 0

o7  g-a7 /T A | ar %A
Wedl AW WE AT |
SHRI GHULAM RASOOL MATTO:

Mr. Vice-Chairman, while I rise to
support the Motion of Thanks o the
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President moved by Mr. B.p, Maurya
I have some small  observations tc;
make with regard to the Address
made hy the President, Before I .nake
those observations I would like to
dwell on one or two points that direc-
ﬂ:y affect my State, The President in
his Address said that the Government
has taken the initiative to associaie
the. Opposition in discussions on
major issues _like thoge relating to
Assem and the Punjab. This js a wel-
come trend which must continue. This
is a very happy statemeant,

In this connection 1 have to state
that the. Ravi-Beas river dispute is
s_ought to be reopened in the negotia-
_tions with the Akali Dal, Jammy and
K‘ashmir is one of the parties to this
dispute regarding allocation of water,
¥ weuld request the Government tnat
whex"n this issue of waler resources of
Ravx-.Beas is being qiscussed with the
Akalis or decided unilaterally the
case of Jammuy and Kashmir muyst no*
go _in default, I say this because the
Chief Ministers of Haryana and ;un-
jab and Rajasthan were invited to
those talks whereas the Chijerf Minis-
fer of jammu and Kashmir wag not
mvited. We do not mind that, But our
<ase must not go in default,

Second{y;- the President mentioned
in nis Address that the turnover in
public sectoy has increased by 21 per
cent. In this connection I have to
mention that a sum of Rs. 21,000
crores is investeq by the Government
of India in the public sector under-
takings. The Jammu and Kashmir's
share is Rs. 3 1o 4 crores. This im-
balance needs to be rectified, T wouid
Tequest the Government that they
must take this thing into aceount
while selecting new sites for new in-
dustries. Topographically Kashmir
and Jammu have different geographi-
eal features. While in Jammu you can
set up medium and heavy indusiries
in Kashmir you can set up photogra-
vhic units, chemical and electronic
industries. This is also an issue about
which people of Kashmir are greally
eoncerned,

{ RAJYA SABHA ]
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In the President’s Address he has
said that the wholesale prices in .njd
January were only 2.8 per cent higher
than 12 months earlier. In this con-
nection I want to mention that for
five consecutive months right from
June 1982 the prices were coming
down in the wholesale market and the
Finance Minister had made many
statements to this effect in the mon-
soon session glorifying this as one of
the Government's achievements, 1t
the wholesale price index has now
gone up by 2.8 per ¢ent that means we
have gone back instead of moving
forward. I would request the Govern-
ment that they should fix a target that
we will not allow any price escalation
beyond that level and all meusures
should be taken {o ensure that this is
achieved. Conscientious efforts should
be made in thig direction. To engage
statisticians to tabulate  wholesale
prices will not help. ©onscientjious
efforts should be made so that prices
are stabilished.

The President has said that Rs. 700
crores have been earmarked for
drought relief. This is a welcome step.
Jammu and Kashmir and Himachsl
Pradesh are very backward States. I
would like to know from the Govern-
ment what criterion has been fixed
for releasing ihis amount to various
States. T have got all the sympathies
for Himachal Pradesh whizh is a sis-
ter State for Jammu and F.ashmir, But
Himachal Pradesh has got Rs. 13 crores
whereas a big State like West Bengal
has got only Rs. 54 crores. How is the
distribution done? I would like to
know this from the Government. 1
would also like te request the Govern-
meni that when distribution of this
relief money is made, it should he
done on efuitable basis.

The President has said that power
generation has increased hy 7.2 per
cent. But one thing has not been
stated in the Address,

One fundamental fact is that in the
ordinary normal course of events, there
is gz natural increasa of ten per cent
year to year. On the present basis,
because the population js growing and
the requirements alg, rise and other
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things rise the normal requirement i3
about ten to twelve per cent and if
there is only an increase of 17.2 per
cent, that does not even meet our nor-
mal requirement. I would, therefore,
request the Government to give top
priority to power generation, In this
connection, I would like fo say one
thing. The Jammu and Zashinir GOv-
vernment and also the Himachal Pra-
desh ‘Government have submitted
schemes for smaller hydro-electrie pro-
jects for generaﬁon of power. No
new raw material is required for these
schemes because water is available,
But money has to be wmade available
to these States so that thase projects
can be completeq soon and power can
be generated in a more rational way,
in a quicker way.

Then, Sir, the turnover in the public
sector undertakings pas increased by
21 per cent which is a good thing. But
what about the profits? Have the pro-
fits also increased by some percentage?
1 am afraid, not. And, Sir, T would
request the Government to do one
thing. Whily they see to it that the
production in the public sector increa-
ses, they must also see that the profits
also increase. I say this pecause now a
tendency has arisen in the public sec-
ton—I have seen it in many places
and I have heard the officers talking
to each other—that turnover must g0
up. I have heard these officers talking
to eacp other saying, “Well, show some
increase in the sales, increase in the
turnover, and your boss will e hap-
py.”. Sir, this is not the criterion and
this should not be the criterion. The
criterion is that alongwith an increase
in the turnover, increase in profits also
shoulg be there, 1 say this because
about forty to forty-two thousand
crores of rupees of vbpublic money is
being ytilised in this sector.

Then >. whatever has been ear-
markeg for the Housing and Urban
Development Corporation is very infi-
nitessimal pecause, according to this,
$,40,000 house sites have een provided
and, out of that only 2,25.000 gwel-
lings will be extended loan. In 5 coul-
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try like ours, to say that only 2,25,000
dwellings will get house loans is not
encouraging and it is very infinitesi-
mal, The Government must pay full
attention tp this mafter, -

Then, Sir, I come {0 our educational
policy. Our educational policy needs
ty, pe reshaped. We are only turning
out peons gnd clerks, or engineers and
others only. This ig not good. Cur
education must pe job-oriented. This
is a very burning topic of the day and
the present Government has not taken
care of it and has dismissed it in one
small sentence in thig Address, It is a
grave national issue. Similarly, the
tamily planning efforts also should be
strengthened because here again the
prosperity of the country demends on
this.

Now, with regard to the situation in
Punjab and Assam....Sir, I think the
Minister is not looking at me and is
not listening. (Interruptions). I do not
know who is taking down notes, who
is taking note of what I am saying. I
do not know whether the people in the
galleries are taking notes.

- . ( . v

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KALP NATH RAID):
I am listening to your speech. You
go on.

SHRI GHULAM RASOOIL MATTO:
Sir, with regard to the situation in
Assam and Punjab, 1 would sav that
we must extend ful] support to the
Government in restoring peace in both
the regions. The talks with the Akalis
should not be discontinued and they
should again initiate and negotiate
with them and efforts must be made
to do something about this problem,

Sir, the President has said some-
thing about the communal riots. This
was discussed here today also. I
would like to tell the Government that
if they ind some organisaticn to be
indulging in communal activities, they
should ban it. Why don’t they ban it?
Why don’t they have the courage to
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ban on organisation which indulges in
communal and sectarian activities and
which incites communal feelings? This
needs to be taken note of by the Gov-
ernment,

Siv, we are all here praying for the
success of the forthecoming non-aligned
meel and our Israel policy has been
very much commended by the Arabs,
We must all wish a good success for
this Conference.

Lastly, Sir, the President has not
mentioned anything about special atien-
tion being paid to backward States like
Jammu and Kashmir, Himachal Pra-
desh and others. I request that special
funds must be earmarked, so that these
Stales who have traditionally been very
poor and backward may get additional
allocation to fulfil the objectives they
have set before them.

With these observations, I conclude.

THE VICE-CHAIRMAN (SHRI
LADLI MOHAN NIGAM): Shri Ram
Bhagat Paswan.

Wt T qrEm (fagR) e
SaTeNe WEtew, Usufd s F wiw-
WY qY g H A S F g
W oHRER F O AEl § 99
# & wwdw w7 F Y =@ g
g L amdd 3w fay 7 v & gur
@ T P g7 g, afw ™ Ay
& wseufe A F afoamw &
1 oF wgr fGwr &1 frdwe feaar
g ot vE F gra gy S Avrewd
faaar & 1 Trszafa s & wfywraor
# e 25 qe & fo7 #1 g0 WX
st § fawifss w2 a9y § v @@
N ooUIC gW M § I ar g &
gy fasm fe Ao omemdy & afgd
T AT AT IS & oaE FEgE
wifs & 2 FT EATT HeT F IR
w ow gmgm T & oy wfaw
gfee &, wmrfaw gfte &, are AR

[ RAJYA SABHA ]
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W oo g 1 adEt A, S qfde §
mmamr@gnmﬁ

AT AT H TEr gev fEar
™H  TO-AAd gieaWl #r g
F | 20 FAT FEET FTOgAR
gz WA A Aqfgy, F@ AT

“All our efforts to invogorate na-
tional life wil] ultimately depend ox
our ability to maintain harmony
arhongst varioug sections of our po-
pulation. It is imperative to ensure
that Harijans and tribals and minori-
{ies in general have the fullest pro-
tection. And when the 20-Point Pro-
gramme was first announced in 1975,
I had cautioned you not to expect
miracles, Then, as now, there is anly
one magic which can remove poverty,
and that is hard work helped by a
clear sense of purpose and discipline,
On a steep road, there is no time or
place for pause. Our National Motto
g ‘Satyameva Jayate' Truth glone

triumphs . . .”

In our daily lives we should adopt #n
adgitional motto “Shrameva Jayate”
Dedication to truth and toil is the bed-
rock of our progress gnd prosperty.
Our economy is on the move. It is in
our handg to maintain the improvement
to lighten the burden of our millions,
The programme is each for each one
of you and for the nation which is ours
to cherish and to build; I seek your
wholehearted co-operation in making
the programme a success.

T oAl A wfgw fFoag @
ETIT 20 AT FEFT § gEET HHA
o Faganr &1 Foftomar &
sfefafr §1 3 S swar & Ewe
Mg ... (wmaw) | ¥ oy am
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faow Fami ¥wgwr g1 Afe
Faqt agi X feard 7@ @ €
g7 S AAE ... (W@wW) o~

st TegAra 1w : AT §_q
§ faelt 9w ¥ weew AW A
g1 =@ A9 FRNT T aed
g fF orfemmiedy ST § 57 @l
# fret feoeedt § AR W a@R
A AN FFTAIATE 7

Y T WA A o faget S
A JTF § HATT G909 AT A7 2
AR T & 7T 39 I & |

Fomgaw a & zo;ﬁr
FEAFT TAGT F IGX FT FTEHRT -
g gft & o @, sfearfedy &
fag &1 W & TQEr AT @r ¥
i | g wrE ¥ fag
% AW A guEe A & fag &
WY THHT TG 9 ITET | S9Tearsr
Agrea, § AT AT TG A9T AT
... (FTagrT) Sax A g &)

wd W afw gaw T @y o ¢
@ &\ famm dgax dwar afdser -
agaaa’rgl SIECEE N c LT el

¥ fm &St & # W W wTH-
ficar st F@ #7 faoT § soAw

FE AT WT IR AT fmm &

QIE-J1Y Fid] SHATAS , FFYAA o,

8 77 @1 F AT T W g s
gt e W oW gHIUT IS
dgife w99 @1 § fSads
wEEq Tam e wogos
WIdF ¥ ga fawgm %Erﬂ?rag'e

qN AR E
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saq @R 2w § ofrad @
ge | WA AR wicpfaw AR AR
gy fava Fwgr gu § 1 faody
s e AT F 9 al 75 B ¥
fe gaa sgg =g fear mar )
IR WA FoArIE g R gue

garc dw ¥ Afgest gEe a9t A

feat adr & AR gAR  gieEtaE
sitx TAfed da9w fe R g
21 foelt mge dfpan @ @fewr
qAA MY, qIF FAE AT W WA
fast s M@ | WE fee A
-t faEw g §) AR A@d AR
qw ¥ feeelt 7 Frfz aviey @1 <@
T md ghar # g swr
#iT g F wAqar # FAnr
am . I fife gwa w1 oI
gfar 9 aqra FWFAFT AT AT
e qmﬁmm@q%mx

‘ u"'zeaarr,,-:
agfwﬂ urazira?rmrgrat
gad fgegorr A 9SS0 a@M
graarsaet wdg, SN fr md
a @raer @ " 2 ey g7 99
g1 ¥ 39 5 A4 A § A R F
fag arar a7 aqrg wC faw 0 3w
¥ wife mife afgrr 31 ager o
st 2 73 &, 1% F17 qame AN
ECE MR A (Gl (O
¥ # wrer A oA A faeard
g | frQ@ afeai w0 sy @
g & SAEr IW F W QT oRA
af &\ omat @ ¥ wter aq7
amd 98 TSEgR A § oA 4@
qrad) A5 @mfzdl w1 7z WA
& e w1 F FAR AN 4 A

gy w™ ¥ wIwe e E ¥
31X ARR A g § 7 2w
& xf st wq g ARG,

qeer A ARY, W F Az AIfe

qaar ¥ sfr e A A, @A,
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Tl 1 e 3w A A A warg
F g S g’ s § ggd
AN T, A FTA fadwa ;W
quY g g Fat 1 e
&, wegaft A F wfAdTow @ W
fagte fare & 1 wresy qemrs ¥
AE@ & ! # qow wea § f
AT X F IAT F wfy aa
axer § ? & fade) orfeqy ¥ e
FA g 5 N gak S g, @
staqy gfaer WA & s § S
AT Frq § 1fr qx g A wR
T3 AT @ F A adq AT IR
g T @wi A oAN-JQ frq v
@ faq garee 1 S 9wd w1
gt g I 1 WA ¥

geansad (W wEEr Wgw
fara) : mo age d@ IF
U @ g 7 T

-
Lk Tt s

-
-7

ot ERTIATRAT: Ha HOF
AH AT AT A g
trs;crf‘a EI (L waa faa &
gady w0 § | -

[ ‘s-‘"‘lfl'

7, wrvam fag (saiwiw) ¥
FRTNY  JITAGIA W, WEAR T
g2 ¥ AqI0 AT AT AF
FT TIIE T F ATATT 97 747
faare AF2 FE@ I AIFT qIA

frar 2 1 # 34y A F  mearfaa

FaeT AN WA W g qgT @Ar

Cogeqifrer "ear MNuRG "wEg §r
g gaA@ TR @E gEdE
: m‘#%ﬁqaﬂ gmg =

n?"*

; aEage, fHea % fsm wﬂ 'cm;‘

| ¥.faq gaffas Agayr a4 § I8
ISP LA | TF @da g

3 fag w94y wadaqr M7 A N
ggey. ad  wAfas AW Q@
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wmft o fm A @ ¥ wAw
T a7 TF AR Y YT AT a%
war gt woar awfasy % areyo 8
Amsr § gaar a1 affeafagiat
fagam g | A ¥ W oA
& qgax e fn wqreg aT qrfser
¥ w5 X wewRw fog § A
g fiw w9 frdar fag &R
g7 fra afe & 4w g THAT AW
W & I v ¥ fa Faar Wk
qrawr AT exarfas § 1 AT
W ofwarz & gma & "R F
qm wavr # ot sfaben =w A
f 77 N wewy TN F AT
i ¥ fa e A geglr, Iawt
QT F AT AT F AT
@ mreeona siradr gfaRr il aar
FAMT AF UL F @ qan qof
a¥g wofre avy % fag wdw
werand @ § 1 e § adw ofe-
fegfaai 1 JWI g Wt WY
fa N wwa 9reAw 3 faeg w9t

gt 3 wAd @AT Afgg 1 A
favara & fa wreq AreAOT & Wy
gear I H quiaar gad §
o wqdw § fe e A &fsl
N AR fGUs T ¥ =|mE N

wifeq

e | Ry AnE By afvard
firay s A o ey fv wrew
Q@ A wlaamredr ISy T4 q4F
MR, G N I A gaw
W e xR @ @vr AN gom
Q'Y qraAvEs § I AW U
qawar ¥ faf swafrs gomw N
RegqW 3 1 ag WA farar  an
fawa & fa 2w & e, wreram,
gregrfesdr, sralgar aqr Sdraar
H AT IF WG I T AWM N
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wan ¥ dfw safer gar wfmar
2w ® o q7 awv fgRy w1 wrar-
30T I FT TE F M AW TN
20 99war A aw ¥ fA owwrR
areErelfas gav fgay Jeqvq FIT QT
uf$qay 71 frdaw 7 99 fav sig-daeq
g AT Fraxg 20 AU mAQw 2
fe fag svc & USTHD wF
FA Fid  oafzgal 7y wiragt =)
QT AR FRAT & WA ARl
@5 7 faar a7 9k W@ TR
w1 #war¢ g fzar s =rfem
fa faad fo @ TP & Fawa
a0 2afwadl v wfeadt 1 ogaw
faraqr grt A1 AT | W ATE ¥
wafqsa ¥ F1€ N wsg-E HEA w0
HER & A FI QF A FEwAT W A
F AP | AAANA G T AT W
@@ @m f® of, war, Ak
A ¥ | Ige a1 § | AR @@
A 92, IR N A=@ g
warfee #eAr sfge faad fa wrm
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e % wifqs gafa faer qrat ov
fie @l & o
(1) serz & qfg &, (a)
QWA %aa ¥ A W§ wg
(3) yoai a7 forgaor xar @ ,
(4) grfas frer gurdl &
fretr frar sr fge s (5)
ferra N afe w1 7 @y o
AqT IMIH F IJURA w1 Ifwm
T ST @ oaw | :
nyfes  Arrmat O dan §
g g5 &1 A1 F  Ad-Sagear
qR qWYd q¥A eqavfas 1w«
wedd T ofrfeafaat # fave @t
IR quTA AN AN fr Wi
¥ g § mfre AN @ ywerr
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